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MR. DEPUTY CHAIRMAN: No dis-

cussion after a statement. 

SHRI S. N. DWIVEDY: I want one 
information. 

MR. DEPUTY CHAIRMAN: Nothing now. 
We go to the discussion on the Planning  
Commission  Report. 

SHRI B. GUPTA (West Bengal): I know 
discussions are not allowed by our 
Government here. 

SHRI S. N. DWIVEDY: Can I not have 
further information? 

MR. DEPUTY CHAIRMAN: He has made 
a full statement. 

SHRI B. N. DATAR: I have no further 
information to add. 

ShRi B. GUPTA: The information is a 
false information. 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI S. N. DWIVEDY: He has made an 
utterly incorrect statement in order to shield 
his officers. Besides the Praja Socialist Party, 
I want to know, whether a large number of 
Hill People have also joined the movement. 

SHRI B. GUPTA: I think it is most 
undesirable that on such matters, when we 
demand' such discussions, the Government 
fights shy of such discussion and they never 
allow a just thing. They come with statements 
which are evidently false. 

MR. DEPUTY CHAIRMAN: Order, order. 
'False' is an unparliamentary word. 

SHRI B.  GUPTA: It is not. 

MR. DEPUTY CHAIRMAN: It is 
unparliamentary,  you take it. 

SHRI B. GUPTA: You give me a ruling. 

MR. DEPUTY CHAIRMAN: It is 
unpailiamentnry,
 
I 

SHRI B. GUPTA: I give it a respectable 
name. The statement is utterly incorrect and I 
think such matters should be discussed here. 
We want to prove that the statement is incor-
rect. 

SHRI S. N. MAZUMDAR (West Bengal): 
The statement was asked for long ago. 

MR. DEPUTY CHAIRMAN: There cannot 
be any discussion on a statement. 

SHRI B. GUPTA: Where cr-n we appeal? 

SHRI S. N. DWIVEDY: In fact, I 
gave notice for a discussion and.................  

MR. DEPUTY CHAIRMAN: Govern 
ment has made a detai'led statement. 

SHRI B. GUPTA: It is a unilateral statement 
to mislead the country. 

MOTION  RE:     PROGRESS    REPORT 
OF   THE   FIVE   YEAR    PLAN   FOR 

THE YEAR 1953-54—continued 

MR. DEPUTY CHAIRMAN: Mr. 
Deshmukh, you have taken 29 mmutes 
already.    I have to ration ycur t^me. 

SHRI H. C. MATHUR (Rajasthan): Even if 
you give half an hour to 3 or 4 Members, you 
will be able to accommodate all others by 
giving them 10 minutes. 

MR. DEPUTY CHAIRMAN: You heard the 
complaint the other day. When we rationed 
the time later, some Members refused to 
speak. I don't want the same thing to happen 
Some hon. Members can be allowed if the 
House agrees—I have no objection— but I 
don't want anybody to complain that in the 
beginning itself it was not rationed. 

SHRI H.  N.  KUNZRU:  (Uttar    Pradesh): 
Sir.   there can be no eompla'nt 
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against anything done by you because we all 
are certain that you will be actuated by justice 
towards everybody but it is plain that so 
important a subject cannot be discussed in ten 
minutes. If it is the ruling of the Chair that 
none should speak for more than 10 minutes, I 
am afraid i1 will be impossible to discuss so 
vast a subject as the progress of planning 
during the last 3 years. I think—and I do not 
say this sarcastically and I say it in all 
seriousness—that in thai case the discussion 
may well be given  jp because we had an 
opportunity of discussing this matter in 
connection with the bud'get debate in March 
and April last. And we ohall very soon have 
another opportunity of discussing this very 
matter. Why this particular subject was 
chosen for discussion. I do not know. But the 
subject having been chosen, either we srould 
have adequate time for the discussion or, I 
submit in ail seriousness, the disruss'On 
should be abandoned, because we shall have 
ample opportunity of discussing this matter in 
connection with the Budget. 

MR. DEPUTY CHAIRMAN: If the House 
agrees, I would suggest we give fifteen to 
twenty minutes for leaders of the parties and 
ten minutes for other Members. I hope that 
wouid' satisfy all. 

SHRI B. C. GHOSE fWeat Bengal): SiT, I 
fully support what Dr. Kunzru said just now, 
for if we want a fruit ful discussion and not a 
mere discursive discussion, t"ien we should 
be given more time. Otherwise, as Dr. Kunzru 
was saying, there is no sense in having this 
debate at all. One cannot speak for just ten 
minutes and feel that he has done justice to 
the subject. 
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SHRI <J. P. PARIKH (Bombay): Mr. Deputy  
Chairman,   the    Progress    Re- 

porL of the Five Year Plan has been 'aid 
before the House and we find from it that we 
have made great advance in the matter of our 
Ipgrieultural and industrial production. This 
advance may not appear adequate, but it is 0:1 
;he right lines. It does not appear adequate 
because i<n the initial stages the schemes 
have to be worked out— and that takes 
time—in the absence of adequa,.e amount of 
finance and machinery and manpower. Even 
so, we have good' reason to feel s tisfled that 
in the initial stages we have made good 
progress and a stable foot ing has reen laid f r 
the adv.nee of our country. Of course, we are 
not satisfied with that and v/e should net rest 
satisfied with the progress that we have made 
in the initial stages, because we have now 
gained experience and with that experience 
we can make our future progress much more 
rapidly. We have now gained confidence that 
we can progress an 1 therefore our future pace 
will be much faster. 

First of all, the Planning Commission have 
fixed that the per capita income should be 
doubled within 27 years. I feel that that period 
is much too long and :he people are impatient 
and they want to achieve this target much 
earlier. They want that the per capita foicome 
should be doubled by 1963, that is to say, in a 
period of 11 years and that should be the aim 
of tha second Plan and the remaining ye.rs of 
the first Plan. This can easily be achieved, 
because we have unlimited resources of 
manpower in our country and we have great 
scope for increasing the agricultural 
production in th-country. Our agricultural 
production should be improved as the yield 
per acre here is only about one-sixth of what it 
is in other eountri'e 5. Our agricultural wealth 
being about Rs. 5,000 crores out of the total 
national wealth of Rs. 9,500 crores, we can 
easily double the total wealth by using better 
methods of cultivation and thus doubling the 
yield per acre. The first Plan has made certain 
big allocations for agriculture, but these are 
not 
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sufficient. We have to see that our 
agricultural holdings become economic. At 
present most of them are uneconomic 
holdings and we should devise methods 
through the formation of cooperative societies 
to create economic holdings and' these co-
operative societies can grow up voluntarily. 
Efforts should be directed in that direction so 
that the agricultural production may be 
trebled in ten years. 

With regard to having a State Bank, the 
proposal to start such a bank in a short time is 
a welcome feature, although it has been a 
belated move an.i the action has been taken 
after such a long delay. 

That is the main thing to the agriculturists at 
present because even for short term credit, the 
agricuiturists lose 10 per cent, while buying 
the raw materials and while selling also thev 
lose a further 10 per cent. The net income of 
the agriculturist will rise by about 15 per cent, 
if proper financing on short term basis is given 
io him. I read in the statement made in the 
other House that this State Bank will be 
worked' on banking principles. I say, Sir, that 
if the State Bank is worked on commercial 
banking principles which are existing in the 
country, I think we have no hope of the credit 
facilities being made available to the 
agriculturists in the manner that is desiTed 
and in the manner that is necessary. Most Of 
the holdings are owner holdings and tenancy 
holdings and all the tenancy rights have been 
secured. In order that credit may be free, every 
tenant and every landholder should be given 
an amount equal to Rs. 500 or Rs. 750 and on 
that, no security should be asked for .s the 
land and his tenancy right should be 
considered sufficient security for such an 
advance. If the man is 1 nable to pay owing to 
less outturn of crop, naturally he will be asked 
to pay next year and the amount should be 
limited to l/3rd of the expected outturn of 
production. In this way, Sir, credit would be 
available to him. 

WAh regard to minimum prices for 
agricultural goods, you will see that bajra, 
jowar and gram have already leached the level 
of 200 to 210: the whole general index is 350 
and the index in regard to these three commo-
dities is very low. There are various 
committees for agricultural commodities and 
it is necessary to fix minimum prices for these 
commodities in order that they inay not fall 
further by depression of prices manipulated 
by those who have finance. This is not a new 
experiment and it should not be difficult for 
the State to undertake this experiment because 
six years back the State fixed the minimum 
prices of raw cotton and took over 2,50,000 
bales. Therefore, Sir, it is not a new 
experiment and the sooner that is announced 
and the sooner that is enforced, the better will 
it be for the country and for the agriculturists 
in order to ensure next year's crop also. 

Mr. Sinha said that the private sector has 
not made progress. I think, Sir, it is a 
misnomer. What is the private sector? The 
private sector consists of the bilg industrialists 
who are carrying on large scale esiablish-
ments; the private sector consists of small 
industrialists; the Drivate sector consists of 
peasants and' the private sector consists of 
also other neople who are engaged in 
activities, non-agricultural as well as 
agricultural. The private sector consisting of 
the organised big industries is only very 
small; out of Rs. 1,800 ciores in the Plan, only 
Rs. 350 crores were for ths organised private 
sector. Out of that Rs. 350 crores, Rs. 150 
crores were for rehabilitation and renovation 
and expansion and for new ventures only Rs. 
200 crores were provided. In this about Rs. 70 
crores have been spent in the first three years 
and the remaining amount of Rs. 130 crores is 
likely to be spent in the next two years. Now, 
the private sector will have discharged its full 
responsibility but we have to consider the 
other aspect as to why the private sector on   
paper,    appears   not     to     have 
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obligations. Within th_> private sector, three 
industries, the oil refineries, alumimium and 
iron and steel, were targeted for Rs. 117 
erores. Taese industries are all highly techni-
cal and the Plan contemplated certain 
investments during one period but that cannot 
be tied down to that programme because of 
the highly technical nature of the industries; 
also, these depend on so many other 
circumstances but progress is going on and I 
am sure, Si*, by the end of the PI an period, 
the full capital investment in the three 
industries will be available. Therefore, in the 
private sector, whatever was sought to be 
invested, has been invested, whatever 
production was expected has been achieved 
and so, it is wrong to imagine thit the private 
sector has not discharged its duty. 

Now,    Sir,     excepting   for     these 
Rs. 350 erores which were assigned to 
the organised private sector, the 
balance of Rs. 1,500 erores were assign 
ed to smaller producers. There should 
be no apprehension that the private 
capital is not forthcoming in the way 
in which it should come. In my opinion 
the Planning Commission has under 
estimated the requirements of invest 
ment in the private sector and fixed 
assets. I think. Sir, more capital can 
still be forthcoming. Why is it not forth 
coming? The Planning Commission 
can see that in the private sector 
they have kept such loopholes for 
making profits in easy industries, 
consumer industries; they have ma.le 
also an allowance in the distribution 
rate where the profits are high There 
fore, if the profits are confined only to 
those industries, then that capital 
which is invested in those industries 
which are giving a high return will 
never be invested in the other indus 
tries which are required for the de 
velopment of ou* country. For de 
veloping industries which are difficult 
and   whi of  a  highly  technical 
nature, some mopping up, by taxa 
tion. Yn those ir where the 
margin  is great will have to be done. 

i will come to the next point, about the 
public sector. It is unfortunate, Sir, that we 
have to admit that the public sector has not 
been managed in as efficient a way as the 
private sector because we are not following, 
the lines of managing the publi'c sector in a 
way in which we should, on ccmn.er-cial 
lines. I say, Sir, that many officials are 
appointed as directors or as supervisors to 
look into those works and I say, Sir, many 
officers are functioning in 30 or 40 companies 
and when one officer is functioning in 30 
companies I am unable to understand hew he 
can devote his attention in a way which is 
necessary for running that concern and for 
advising it for its execution in the way that 
should be done. All these officer's, I say Sir, 
aie highly intelligent and they are capable of 
the task but more work has been a5s:gnel to 
them than they can discharge in the period of 
time whteh is given to them. The private 
sector is successful on account of constant 
watch on the works but that is missing in the 
public sector and unless and until we put offi-
cers, non-official people also, in a way that 
they can devote more time, the publ it sector 
will not be successful in the way in which we 
desire. 

I now come, Sir, to the next point about the 
jute industry. Jute has suffered in our exports; 
our exports are going down in jute and the 
consequence is that other countries have 
gained the market. I say, Sir, M we do not 
take further steps for improving the jute 
industry, we shall have also to repent for not 
doing so in time. I suggest that a technical 
survey should be made of the jute industry 
and of those nnits which are not functioning 
and which require renovation and 
reconditioning of machinery should be 
compelled to do so because this is an 
exporting industry and we can no longer 
ignore it in the way the private interests do for 
their own profits. We should do that. The 
second thing is that we should resort to State 
trading in the matter of jute. We should buy 
the jute manufactured 
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from the industry at the ferry-whar price and 
tne State should una'eitake to export them by 
giving commission to ihe private agencies 
which are working at present. Then only we 
shall be able to achieve our targets. There is 
an export duty on jute and, therefore, it is 
very easy for the State to sell even though the 
margin is less. Now, the private individuals 
will always sell when the margin is according 
to their requirements. This situation has to be 
remedied. 

There is one last problem I want to refer to 
and that is the great problem of 
unemployment. The Pla.i has made enough 
provision and theie are also many 
recommendations but the problem has not 
been solved and the situation which is reported 
hi the Progress of the Plan is not satisfactory to 
us. We see, Sir, that in the matter of 
developing small and cottage industries, only 
the handloom industry has been supported and 
the rest cf the industries have been neglected, 
up to now and no effort has been made and no 
positive steps taken for supporting them on the 
lines laid down by the Planning Commission. 
The Planning Commission have laid down the 
lines of action and they have sa^d that in the 
case of cottage industries, there should be 
reservation of fields of production, that there 
should be no extension of the existing units, 
that there should be a cess on the production of 
large scale manufacturers and so on. All these 
recommendations have not been implemented. 
If we are able to run the handloom industry 
efficiently in competition with the mill 
industry by the measures which we have 
adopted, we can very well run about 40 or 50 
industries in the country on the same basis and 
provide employment to about 40 lakhs of 
persons. This is no exaggeration. And we have 
not been doing that. I do not understand why 
we are not doing that and why we are not 
adopting these measures so necessary. 

Lastly, Sir, I would make cne point as  
regard*, our  austerity  measures to 

be taken in order' that our savings may 
increase. Without our savings nothing would 
be possible. Therefore I say, Sir, with regard 
to the sales tax which is levied there should be 
demarcation of what are the goods which are 
essential for human consumption, what are the 
goods which are semi-luxury goods and wha,. 
are the goods which are luxury goods. After 
making this demarcation it should be seen, 
Sir, that essential goods bear only a nominal 
sale;; tax, the semi-luxury goods bear sales 
tax to the extent of 2 to 4 annas in a rupee and 
the luxury gocds to the extent of 8 annas in a 
rupee. This is the system which is prevailing 
in other countries, I mean, the United States 
and the United Kingdom. I think, Sir, unless 
we follow these methods we will not be able 
to adopt austerity measures and increase our 
savings, and I think it is necessary, Sir. 

One last point is the matter of housing, 
which is most important ir our country, and' in 
order that in housing greater investment can 
be made we have to take bold measures. First 
of all, as regards industries, I will say that 
every industrial concern which is employing 
more than 200 persons should be compelled to 
own one house for every 20 workers, should 
be compelled to build' one house and own it 
for every 20 workers. Thereby the industry 
will be discharging its functions to a certain 
extent. 

Then the second point I may suggest is that 
with regard to every capitalist who is having 
more than 2 lakhs of rupees he should be 
compelled to own a house for hiring to other 
pecTple to the extent of Rs. 2,000 or one per 
cent, of his capital. He must own this house 
and in this way many houses will be built and' 
if one does not own this house a housing 
corporation should be started on which he 
must invest that sum according to the capital 
he is owning. In this way, Sir. the housing 
programme will be developed. 

These are the    main    features    on 
which, if we want to develor our pro- 
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[Shri C. P. Parikh.] duction to the extent of 
three times, our per capita income will 
naturally be double before 1965 and the 
period of 27 years which is assigned by the 
Planning Commission is too long and I think, 
Sir, the patience of the country will be 
exhausted if we oroceed in that way in which 
we are doing at present. We have gained 
experience for the first three years and now it 
is our duty to utilise that experience in order 
that the Welfare State will be established at an 
early date. It is no use talking of socialism, it 
i's no use talking of other methods. All 'isms' 
are useless. What we want, Sir, is whether the 
per capita income increases to double within a 
period of ten years, that is the mam criterion, 
and if it is increasing I think Sir. we have 
achieved the goal and that goal will be 
satisfactory to all the political parties in the 
country to whatever trends of opinion they 
may belong. 

With these word's, Sir, I support the motion 
that has been moved. 

SHRI H. N. KUNZRU: Mr. Deputy Chairman, 
when we had' a discussion on the execution of 
the Plan in April last the Finance Minister 
admitted that the expenditure on the Plan had 
fallen short of that required by th« Planning 
Commission's Report. He hoped, however, that 
in future progress would be more rapid. So far 
as the year 1953-54 was concerned, the total 
expenditure on the Plan had to be reduced from 
the original figure of, I think, Rs. 413 crores to 
about Rs. 356 crores, and' the Finance Minister 
said in his Budget. Speech, "The current year's 
budget provided for an overall deficit of Rs. na 
crores (,f which Rs. 28 crores was proposed to 
be met from the cash balances and the balance 
of Rs. 110 crores by the expansion of floating 
debt. On the basis of the revised estimates, the 
overall deficit will amount to Rs. 128 crores." 
Now what we have to see, Sir, is whether this 
est'fnate has been j italised.      Before doing so,    
I   should  ] 

like to refer to the    Progress Report for 1953-
54 that has been circulated to us and to the 
speech   made   by   Shri Oulzarilal    Nanda      
yesterday.      The Report does not make any 
exaggerated claims.    It  admits  the    defects    
that have shown themselves and the    slow 
progress made in the execution of the Plan.    
Shri* Gulzarilal Nanda too made a   sober  
speech  yesterday.    What    he said amounted 
to this.    Your expectations  and our     
expectations may not have been    fulfilled.    
Nevertheless    a great deal of substantial work 
has been done  and  he confined  himself  in  
the main to giving figures in order to show to 
what extent agricultural and industrial 
production  had  advanced during the  last   
three  years.    Sir,   these   admissions on the 
part of the Planning Commission are not of 
such a character as to make us feel that the 
defects would soon be remedied and that we 
shall soon be able to go forward much more 
rapidly than we have done hitherto.    Take first  
the year  1953-54.   Although the estimate of 
the expenditure on  the Plan     was   reduced,   
1   doubt whether even the revised estimate of 
expenditure   will   be   fulfilled.    I   find from 
ihe figures available    from    this Progress 
Report and the Report of the Reserve Bank cf 
India for 1953-54, that while on the  1st April 
1953  il e cash balance amounted to Rs. 99 
crores, on the   31st  March   1954   it   
amounted   to about Rs. 42 crores only.    Ihis 
figure of Rs.  42 crores is  not given  in  any 
report, but I have been able to obtain it    from    
the    Finance    Ministry.     It seems  that  this  
will  be    the    actual closing balance in March 
1954.    Well, Sir,   on the basis  of these 
figures we see that the cash balances  have been 
depleted to the extent of Rs. 57 crores. I come, 
Sir, to the outstanding.    Treasury Bills.    In 
March 1953 these Bills amounted to Rs.  315 
crores while    in March 1954 they amounted to 
Rs. 335 crores.   That is,  only  about Rs.    20 
crores have been obtained from this source. 
Thus taking the cash balances and   the  
Treasury  Bills   together  the Central 
Government were able to obtain only Rs. 77 
crores as against the Rs. 128 crores   that   they  
needed  -M^- order  to cover the deficit.    Even 
if the    actual 
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expenditure has been a little more than Rs. 77 
crores, it still shows that the expenditure will 
fall substantially short of the figure of Rs. 
128 crores. 

I should like to refer also to the balances of 
the State Governments. I find, Sir, that in 
March 1953 they amounted to Rs. 20 crores 
while in March 1954 they amounted to Rs. 63 
crores. I do not know how the cash balances 
of the State Governments have increased but 
my suspicion i*s that the increase is partly 
due to the inability of the State Governments 
to spend as much as they were expected to do. 
I should like the representative of the 
Government who replies to the debate to 
throw some light on this master. If it is true 
that the cash balances of the State 
Governments have increased partly because 
of their financial incapacity to find tie money 
or administrative incapacity to spend it up to 
the required limit, then it means that the 
actual expenditure has been even less than 
what the difference between Rs. 128 crores 
and Rs. 77 crores indicates. 

Now, 1 come to the figures of 1954-55. 
The budgeted expenditure on development is 
Rs. 572 crores. We shall know on the last day 
of February next what the revised estimates of 
expenditure are but taking the figures as they 
are, it appears that we are bound to be faced' 
with disappointment this year also. Taking the 
Centre and the States together, the 
Government have to find money to meet a 
deficit of about Rs. 298 crores on 
development expenditure. Let us see to what 
extent they have been able to go in for deficit 
financing in order to cover this deficit. The 
Finance Minister said in his Budget Speech 
for 1954-55 that the Treasury Bills would 
have to be increased to the tune of Rs. 250 
crores. But taking the requirements of the 
Central and State Governments together I 
think increased resources of that order were 
needed but such figures as I have been able to 
collect show that there will be a short-fall in 
expenditure of about Rs. 100 crores at least. 
Let us take first the money obtained by the 
Gov- 

ernment by the sale of Treasury Bills. The 
outstanding Treasury Bills on March 1954 
amounted to Rs. 335 cores, as I have already 
stated, and in December 1954—1 believe, on 
the 10th December 1954—they amounted to 
Rs. 360 crores. It is thus clear that the 
Government were able to obtain only Rs. 25 
crores from this source. j Now, let us take the 
cash balances. The opening balance on 1st 
April 1954 was Rs. 42 crores and on the 18th 
December, according to the Finance Ministry, 
it was Rs. 62 crores. The Finance Minister 
told us that only about Rs. 12 crores would be 
available from this source. The minimum 
amount to be kept in cash balance is Rs. 50 
crores. So taking these two together, it comes 
to Rs. 25 crores plus Rs. 12 crores, that is, Rs. 
37 crores. Then take the State Governments. 
Their cash balances have been reduced from 
Rs. 63 crores in March 1954 to Rs. 8 crores on 
the 10th December 1954. That is, the balances 
have been reduced by about Rs. 55 orores. 

Then the    National Plan Loan    has given the 
Government much more than it expected.   
The success of the National Plan Loan is a 
matter of gratification to us  though we  are    
not    sure whether the Government will bi 
equally successful next year when they \vi:l 
have to float another loan.    Howeter, taking 
the States and the Centre    together, about   
Rs. 93 crores had to be borrowed   but  the   
actual     realisation amounted to   Rs.  156 
crores, that    is, the Government got about Rs. 
63 crores more than it budgeted for.    We thu; 
see, taking the extra amount obtained from    
loans,    Treasury    Bill    and   the cash 
balances, the total for nine months comes to 
Rs.  143 crores.    If   the progress    during    
the    remaining    three months is of the same 
kind,  the Government    will    have    found    
Rs.   190 crore to cover a deficit of Rs. 297 
crores. There will thus be a short-fall of about 
Rs.  100 crores.     It is obvious,  Sir, in view 
of this shortage, that the expenditure to be 
incurred :n the last year of the Plan, namely,  
1955-56, will be substantially   greater   than   
that     in 
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[Shri H. N. Kunzru.] March last. 
According to my figures, the total expenditure 
on the Plan by the end of 1954-55 will be of 
the order of Rs. 1,300 crores. The total expen-
diture required in order to complete the Plan 
is now Rs. 2,285 crores. 

SHRI B. C. GHOSE:  RS. 2,249 crores. 

SHRI H. N. KUNZRU: It is not Rs. 2,249 
crores because I understand the expenditure 
on the Plan which we thought had been 
increased' by oniy Rs. 180 crores in March 
last has been now raised further by Rs. 36 
crores. The total expenditure will thus amount 
to Rs. 2,285 crores and consequently If the 
Plan is to be fully carried out, about Rs. 1,000 
crores will have to be spent in the last year. I 
do not think, judging from past experience, 
that it will be possible for the Government to 
spend a sum of this order in one year. Again, 
Sir, while a certain amount   of    expenditure    
has 

PM' been incurred hitherto, we do not know 
whether the money has been spent as 
profitably as it should have been. I shall no 
doubt be confronted, again, with the figures 
that were quoted by Mr. Nanda yesterday. But 
the figures that he quoted do not show that we 
have got full value for the money that we have 
so far scent. Our administrative organisation 
is still, I understand, not up to the mark and, 
although the Planning Commission has been 
considering this matter for three years, I am 
not aware that any substantial improvement 
has been made in respect of this matter. 

Sir, I should like to say just one or two 
words more before I sit down. I have, so far, 
referred only to the public sector, but the 
Planning Commission's Five Year Plan 
includes expenditure not merely on the public 
sector but also on the private sector. The total 
investment—rather using the word 
'investment' to cover, in the main, net 
additions to capital equipment and complete 
construction—was to be of the order of Rs. 
3,500 crores. And this investment was to take 
place almost equally in the public and pri- 

vate sectors. We should, therefore like to have 
some information about the progress of 
expenditure in the private sector. Now, it is 
not easy, I know, to obtain those figures for 
the unorganised private sector. But since our 
progress and our hopes for the future depend 
not merely on the development of the 
organised sector, but also on the development 
cf the Unorganised sector, steps should be 
taken to collect such information as is 
possible at the present time. Taking even the 
organised sector, the organised1 private sector, 
we do n«t possess much information about it. 
We askei for it in April last, but the Finance 
Minister was unable, and he frankly admitted 
that he could not give us very definite 
information on that point. We were told by the 
previous speaker that this so-called 
expenditure on this organised sector was to be 
very small. I am afraid I cannot agree with 
him For out of the expenditure of about 700 
crores of rupees to be incurred on the 
organised sector, both public and private, Rs. 
94 crores only w?s meant for the public 
sector. If to this is added' the money required 
for depreciation charges and daily 
requirements, it will be seen that the sum 
required for the private sector is very substan-
tial. It may amount to as much as Rs.   500 
crores. 

SHRI C. P. PARIKH: Rs. 380 crores is the 
figure. 

SHRI H. N. KUNZRU: Well, I think, 
the figure is Rs. 323 crores according 
to the Plan, but if you take the other 
things into account, namely, depre 
ciation charges and the working ex 
penses........ 

SHRI C. P. PARIKH: It includes de-
preciation charges. 

SHRI  H.   N.   KUNZRU: ........... then     it 
would be much greater. I hope therefore, that 
the Government will be able to tell us that 
during the eight mcnths that have elapsed 
since the Finance Bill was considered, they 
have been able to collect some information 
both with regard to the organised and' the 
unorganised private sectors. 
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Sir, I have no time to deal with any other 
points, but 1 should like to say. in the end, that 
we have really had no planning properly so-
called up to the present time. I fear, and I think 
this was admitted by Shri Gulzari'lai Nanda 
yesterday, that the Plan consists, in the main, 
of figures submitted by the different 
departments. I hope that this stage of things 
will change hi the future, because if plannto^ is 
to be limited to the demands made by every 
department, then, surely we do not require a 
Planning Commission. Some clerks can do the 
business. The Planning Commission i's 
required to give directives on important points. 
It must have some objective in view and with 
that objective in view, it must direct the 
various departments to prepare plans for their 
development to the required extent. Unless this 
is done, the object of planning will not be fully 
achieved. The Finance Minister seated in the 
other House the other day—notwithstanding 
our sad experience hitherto—that in the next 
Plan period the expenditure on development 
will be of the order of one thousand crores per 
year. Now, we should like to know, in so far as 
information is available on this point, on what 
basis this figure has been arrived at. What is 
the relative importance attached to the various 
requirements of the country and how 
Government expect to meet so large a sum, 
when so far as we can judge from the figures 
before us, they will not be able to spend even 
about Rs. 2,300 crores by the end of the first 
Plan period? Indeed, so far as I can see. the 
expenditure will not exceed Rs. 1,800 crores. 
My hon. friend', Shri Gulzarilal Nanda, said in 
another place, a couple of days ago, that 
Government expected to spend about Rs. 2.000 
crores. I doubt whether even that sum ran be 
spent. Probably the expenditure will be 
between Rs. 1,700 and Rs. 1,800 crores. I 
should, therefore, like to have full information 
from Government on all these points, because 
if Government merely proceed with paper 
plans, surely they cannot lead to the economic 
progress of the country in any important sense.    
What we want is that the 

economic condition of the people should be 
improved as quickly as possible, and unless 
more resources are available, none of the 
Plans that we make can be executed. Perhaps 
Government expect more help from external 
sources. If so, we should be given full 
information with regard to the negotiations 
that have been carried on since the progress 
of the Plan was discussed in April lasi. 

SHRI BISWANATH DAS (Orissa): Sir, we 
are thankful to the hon. Minister i*n charge of 
Planning for having given us an opportunity 
to discuss the progress of this Plan. Sir, my 
only complaint is that the time allowed for 
this discussion on an important and vital 
question is very small, and unfortunately, this 
resolution comes at a time when most of the 
Members have either gone or are packing to 
move from Delhi to their places, Sir, whatever 
that may be, we are thankful for the 
opportunity that is afforded to us. 

The Plan concerns the spirit of the 
Constitution and especially of the Directive 
Principles that have been laid down in our 
Constitution. In this connection, I especially 
invite the attention of this House to article 37 
where it has been stated that though these are 
not. enforceable, they shall continue to be the 
principal aim and achievement of the 
Administration of the country. Article 39(a) 
lays down that the State shall direct its policy 
to secure an adequate means of livelihood for 
its citizens. In this connection, we have to 
consM'er the difficulties in the way of 
achieving this goal. Sir, we are alive to the 
difficulties that are there in the way of the 
Government in Planning, as also, in trying to 
fulfil the aims of the Plan. British 
Government, as is well-known, left nothing 
but poverty, starvation, wants and control. The 
Administration had thus to start, the 
Government had to start from scratch, and had 
to face many a hurdles in its way. Ihe con-
ditions of 1954. however, are not the same as 
those of 1947 or 1948 or 1949. Therefore, to 
that extent, the working 



3333       Progress Report of     [ RAJYA SABHA ]       Five Year Plan               3334
[Shri Biswanath Das.] of   the  Plan  has  

been  able  to  effect certain changes in the 
economic situation of the country, and even ihe 
man in the street is able to feel that there has  
been  a  change,   and that change is for good.   
Sir,  that is the general impression.    But let 
me warn those, in power and those in charge of 
the Administration,  that this is not what is 
expected of us,  and much less of the Plan.   
Sir. true   it   is   that   in giving effect   to   the   
agricultural   aspect   of the Plan  we  have 
gone  a  long way. We have not only 
liquidated' the State Rulers,   but   also  the   
zamindars,   the inamdars,   the jagirdars  and  
the  like, and we are on our way to liquidate 
the concentration  of  holdings  with    indi-
vidual ryots.    Sir, that is &n aihitve-ment 
worth noting.   This takes    us to our goal.    
We have entirely clone away with the 
hierarchy of the land.    Need I say that?    But 
have we?    True it is that we have    done away    
with    the hierarchy of the land, but the 
hierarchy of administration in the villages 
which the British Government had built    up 
and' maintained all along has not yet been done 
away with.    That administration has not yet 
been broken.    Sir, we have still today in the 
villages village officers, not only with heredity 
in administration,   but   also   with primo-
geniture.    Take    the    case    of    police 
patels, the revenue patels in the State of 
Bombay or in the State of Madras or in the 
State of Andhra  or  Orissa, wherein y*u have 
village karrams end Kargis under the Madras 
Act of 1955, who governed not only by tVie 
principle of heredity, but also by the principle 
of primogeniture.    If you are out to break the 
hierarchy of land, as you have already done, 
the process cannoi be complete without your 
breaking the hierarchy, the graded1 hierarchy,  
that you  have  in   the     administration    of 
villages.    Sir, you have broken,    as I have  
stated,   the   hierarchy  of    land. But have you 
really achieved the aim? No.    What have you 
done?    You have kept  up   the  planters,  you   
have  kept up the    mine-owners.    Who   were 
the these    people?      They      were      great 
supporters,    they    were    the      back- 

bones of the   British   Administration And 
today, they have the best of both the worlds.    
They had all the advantages  under  the  British    
Government, tfow they  are  as  they   were    
before. Sir,  look at the analysis given in the 
lucid speech of the hon Finance Minister, we 
find that the    foreign    investments in this 
country amount to about Rs.   320 or  Rs.   325  
crores.    And.   according to him,  the amount 
of    nivi--lends   and  profits   taken   out  of    
this country is to the extent of over Rs. 30 
crores annually.    I think,   Sir, I  have a  right 
to  ask the  Government as  to why they are 
trying to give the best of both the worlds to 
these gentlemen, and especially to these foreign 
interests, when  they  have  broken  the  backs 
ot the    very people,    the    inamdars, who 
were  the  backbone  of    the    national 
movement?    Inamdars had helped the 
nationalists and fought against the Imperialism 
along with us side by side. Sir,  is it fair that we 
should leave the inamdars in the lurch, who 
were,    till yesterday,   and  are,    today, with    
us, who were with us in the struggle and who  
are today  with us  also  in    the process of 
construction?      Where    are they?    You have 
litquidited the inamdars; you have not given 
them compensation,  nor have you    been    able    
to rehabilitate them.    Inamdars are very small   
agriculturists.      Some  of  them were letting 
out lands and were living on  the incomes of the 
land that was let    out.      Liquidate    them    
by    all means; they do not object to It.    But. I 
think, they have a claim either for rehabilitation    
or    for    compensation Now, having liquidated    
most of    the heirarcnfeal  system which  the  
British had  created   on   land',   what   is    
your policy?      Socialistic?    So far so good, 
but  we  should  like  to   have   a   clear picture 
of your policy.   Any    incomplete and 
indefinite thinking and action in the matter of 
land ts bound to le-d to    disaster    and    
confusion.       Even brothers  fall  out  on     
occasions  w'th lathies and axes over a ulot of 
land 

SHRI  B. GUPTA:   But they    fall  in love 
with the British. 
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the Government to think clearly and pursue a 
course of action without any hesitation or 
without any undue haste. Therefore, while I 
support the declaration of the Prime Minister 
that the policy of India hereafter will be 
socialistic and that everything else has to 
adjust itself to it, I would call for a clear 
thinking, clear and definite thinking in all its 
details so that we can go en without let rr 
hindrance 

The other Question which necessarily 
comes in along with this is the development of 
agriculture. How cculd ycu develop 
agriculture? You have no price policy. The 
other day the hon. the Minister for Agriculture 
said that he would not accept nor announce 
any price policy. How can you go on with a 
planned programme without a price polity? If 
a price policy is rot put into operation, the 
result will be no planned progress. You cannot 
exercise any control over steep price f'lis. In 
fact, hoping that the Govei-nment would' take 
it into their heads to have a price policy we 
agreed to give them the necessary powers, and 
without any difficulty or delay, by rjassing the 
Constitution (Amendment) Act. Therefore, I 
would implore the Government to come out 
with a price policy especially in respect of the 
cereals, jute, cotton, sugarcane and sugar. The 
cereals and sugar are primary necessaries of 
life, and the other two—jute and cotton—are 
not only essential commodities but are also 
earners of foreign exchange. Under these 
circumstances. I would implore the 
Government to think of a price policy and 
announce it at the earliest possible moment, 
without which your planned programme is 
bound  to suffer. 

The hon. the Finance Minister has 
discussed the question of unemployment. In 
fact, this is the backbone of all planning. In 
the course of his lucid speech, he puts the 
unemployment figure at 24 millions. I do not 
know how he has been able to arrive at this 
figure. For the first time in India. the 1951 
Census undertook the very difficult and 
arduous task of taking figures of   
unemployment.    Frcm   th.2 

Indian Census Report of 1951, look at the 
economic tables in Vol. I, Part II-B, you will 
see that the agricultural population of India is 
assessed at 249 millions. That means, in round 
figure about 25 crores of people. Of this 
number, the agricultural clashes have been 
assessed1 at 57 millions, and non-earning 
dependents have been assessed at 89 millions. 
That means, taking agriculture as an ind'ustry 
and bairing other industries and avocations, 
that the non-earning dependents ire of the 
order of 9 crores. Taking 15 per cent, as the 
school-going nopulation, you will easily come 
to a figure of 7J crores from *he agricultural 
population itself being unemployed. Added to 
this, you have got various other industries 
and1 the unemployed there, you have the 
vagrants, beggars and the like. Takirtg al these 
together I fail to see how the hon. the Finance 
Minister has, in his masterful analysis cf the 
economic situation of the country, estimated 
the unemployed only at 24 millions forgetting 
absolutely his Sample Survey Returns and that 
this small fraction of the population is to be 
rehabilitated in the course of ten years is the 
most unhappy feature of the Plan. 

The other item aboot which I want to 
mention is this. The most important aspect of 
Planning is its execution. You have entrusted 
the execution of your plans to your Gov-
ernment machinery. What is that machinery? 
The machinery of administration is 
represented by the bureaucracy. Are these 
people fit persons to be in charge of planning 
and also the execution of your plans? In these 
circumstances, are you sure that the money 
and the powers that you leave in their hands 
are well-utilised? I have personal knowledge 
of misuse, and I have also heard from other 
sources. That is the reason why ynu have no 
mass response to the extent to which you 
ought to have had in this huge task. I am 
afraid that much of your work and the 
purpose of the plan will remain unfulfilled 
unless and until you have got mass response.   
There  is  no  use  referring 
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have accepted the democratic approach and 
planning. I stand by it. Popular enthusiasm 
will not be visible, mass action will not be 
available to Government, unless and until the 
psople of the country are taken into 
confidence and are entrusted with the work. 
For myself, I am anxious to help you but I 
don't know where I am and who needs my co-
operation and help. Therefore I would appeal 
to my hon. friends on the Treasury Benches to 
have trained popular personnel who have 
outlook, vision, suffering for their country 
and who have been anxious to help you in the 
shaping of the fortunes and future of the 
country. 

SHRI B. GUPTA: Mr. Deputy Chairman, 
we are in the midst of a variable Ministerial 
chorus in praise of the great Five Year Plan 
and it is gratifying to note that some hon. 
Members on the Congress side have not quite 
been able to join this chorus. But at the same 
time we also note that the same chorus has 
been joined by some financial interests both 
in England and in the U.S.A. They are full of 
praise for the great Five Year Plans and as far 
as our Prime Minister is concerned, he is so 
infatuated with his Plan and Is enamoured of 
the achievements that he had made that he is 
now dreaming of socialism and talking about 
socialist pattern. We are quite interested to 
see how the hon. Prime Minister with the 
monopolists, both British and Indian, on the 
one side and the Princes and the Landlords on 
the other, marches to his socialist goal. We 
would like to watch his performance with any 
amount of interest and I can tell him that we 
are quite watching it. But turning to other 
men—great men— those who are dealing 
with this Plan and the affairs of the Planning 
Commission, I can tell you that the facts belie 
their tall claims. We heard the speech 
yesterday made by the*Minister for Planning 
and we had also been apprised of the speeches 
made in the other House by the Finance 
Minister and  the  Minister  for  Industry     
and 

Commerce. I think they did not speak the 
same words but between them they tried to 
make out a case and to tell the world as to how 
wonderfully we are progressing under the Five 
Year Plan, how soon, if we are to believe their 
words, the land will be flowing with milk and 
honey, how all our problems and worries 
would be solved. This is what they want to tell 
us. But if you look at the facts as they stand 
today, you find something else. Of course to 
the hon. Ministers speaking in this air-condi-
tioned hall, the growing unemployment in the 
country, the evictions of the peasantry, the 
wants of the middle-class people and the loss 
of jobs on their part or the shrinking of edu-
cation and cultural fields really do not matter 
at all. They are interested in certain figures 
and the jugglery of figures—and some of them 
have become inimitable past-masters but Sir, 
we would like to present the figures from the 
angle of the people,. from the angle of the life 
and problems of the people. After all in the 
final analysis, it is the material and cultural 
well-being of the people that. matters. 

The national income is supposed to have 
increased. Mr. G. L. Mehta speaking in the U 
S.A.—and he is a big chap that way—said that 
the national income in the plan period had 
gone up by 14 per cent. This claim is entirely 
wrong and is not borne out by facts at all. If 
you look at the figures of the Statistical Insti-
tute of Calcutta, you will find that in 1949-50 
the per capita national income was Rs. 248.6. 
In the year just preceding the plan period i.e., 
1951-52, it was Rs. 251:7 and in 1952-53 it is 
Rs. 261.2. These figures are taken from the 
Statistical Institute of Calcutta which is 
patronised by the Government of India and 
has been assigned important responsibilities. 
According to these figures, the increase comes 
to about 5 per cent. That is to say, at this rate 
we will take not 27 years to double the 
national income of our country but nearly 60 
to 70 years„to reach that goal.   This is what 
we find 



 

fr«m the figures given by some of their semi-
official or semi-Government institutions. But 
yet some of them are saying, 'Oh! See, the 
national income has gone up!' But in a 
country like ours, even this national income 
does not give a clear idea of the picture 
because the inequalities here are really 
staggering. On the one side you have the 
Nizams, on the other side you have the 
landless labour, sunk in poverty and want. On 
the one hand you have the monopolists of the 
British brand and the Birlas, on the other hand 
you have the unemployed people marching in 
the streets in procession, demanding their 
right to exist as decent human beings. 

MR.    DEPUTY     CHAIRMAN:     Mr. 
Gupta, don't mention any names. 

SHRI B. GUPTA: I find the report mentions 
the names. Anyway, my time will be lost. 
Now in such a country, to rely upon the 
national income figures is not enough. 
Because I might as well put my money in 
bank with Mr. X, multi-millionaire and say 
'Now I am also a multi-millionaire dividing it 
that way.' It is not like that. Not at all. My hon. 
friend Mr. Mazumdar was telling me: "we go 
to a restaurant and you eat a chicken and I sit 
there and then you say on an average we have 
eaten half a chicken." That kind of average 
does not work at all. Even the hon. Members 
would understand that. In our country—I am 
quoting the Government figures—the total 
number if you like to look into the 
Employment Exchange and the Labour 
Register, which gives only a part of the 
picture, not the full one, you wiP find that 
from 4,93,000 un-employed in July 1953 it 
has increased to 5,89,000 in July 1954. It is 
nearly 20 per cent, increase. If you look at 
matriculates unemployed probably you will 
find in the corresponding period the number 
has increased from 1.50,000 to 1,98,000— an 
increase of 28 per cent. We should have 
thought that at the end of 3 years or in the 
middle of the 4th year of the Plan, the 
unemployment in the country  would decline.    
Nothing     of 

the kmd has happened.    Now certain 
references   had   been   made   to      the 
surveys that had been taken by the authorities of 
the Government in order to  find out the  
employment position in   the   country.     New   
Delhi   survey showed 63 per cent, of the men 
and 76 per cent, of the women are    employed 
and the remainder had already some kind of 
employment    but registered themselves with    
the    Exchange with  a view  to  seeking further  
employment assistance.    In Calcutta, the 
survey  revealed that     the     working force 
consisted of 40 3 per cent, of the population.    
Of  the  aggregate  working force,  roughly a 
fifth was found employed and half of them 
belong to the  matriculate group,     with     their 
qualifications ranging from matriculation and 
upwards.    Then there    was some  survey  
conducted  in     Travan-core-Cochin  and there  
also you  find the figures were roughly 161 per 
cent, in the case of men and 13-2 per cent, in 
the case of women—those who seek 
employment or are prepared to work. I  am  
talking  only   of  them.       Then there was  a 
survey in Kolhapur—in Batala village blocks—
and there also you find that the persons who 
offered themselves for employment amounted 
to 39 per cent, in the Kolhapur block and 41  
per  cent,  in the other.    This shows   that  the  
unemployment  position is something colossal.   
Unemployment  is growing on all sides and  in 
every sphere of life.   And if you take the 
unemployment in our rural areas, I do not know 
the exact figures, and " I take whatever material 
is available from the Government publications, 
it is simply staggering.    I would like to refer 
only to the report of the Grow More Food 
Campaign  and there you find it stated that 
roughly about four-fifths   of   the   agricultural   
population can find work  in farming operations 
for a third or fourth of the year and so the rest 
of them are unemployed. These,  Sir,  are the 
views     of     Shri V. T. Krishnamachari, the 
Vice-Chairman of the Planning Commission.   
We have worked oufr the position and on this 
calculation  it comes to this that for the whole 
year, only one-third of the   agricultural   
population   can     be employed and the two-
thirds that are- 
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of being unemployed. In the countryside, the 
unemployment is something staggering. At 
the Ottawa Conference held recently, the hon. 
Finance Minister himself admitted that about 
20 millions of our people were unemployed in 
the countryside and he disclosed that figure in 
order perhaps to claim more assistance from 
his American friends. But that apart, the fact 
remains that even the Government admits 
that, and I say this growing unemployment is 
something really appalling for any economy 
in our country. That is so far as 
unemployment is concerned. 

Therefore, when we talk about •national 
income, let us not forget the fact that the vast 
majority of our people are unemployed, 
without the means of livelihood, without even 
avenues or openings for employment being 
offered to them, living in destitution, and 
starvation, in queues of hunger and death. 
These facts should be borne in mind when we 
speak of national income. It is no good mak-
ing fantastic suggestions that because some 
multi-millionaires and landlords have made 
enormous profits, the income of the nation 
has gone up. That way we do not calculate the 
prosperity of the nation, and most certainly 
not, when we talk about socialism. 

Next I come to that stalking-horse of the 
propagandists of the Plan—the food situation. 
They say we have increased the production 
here, that it has gone up by 11 million tons, in 
the plan period of three years. Sir, I do not 
deny that the food position certainly has 
improved as far as the production is 
concerned, although I do not accept the 
government figures. But I should like to point 
out that their calculation is made on the basis 
of the 1950-51 period which was a bad 
year—a scarcity year. Compared to that year, 
they show that we have increased production 
by 11 and odd million tons. That is not a 
proper way of making the calculation.   Then 

various reasons are given, I know. But the 
main outstanding of them, and according to 
me, the only reason is the favourable 
monsoon. And surely monsoons and good 
rains do not constitute planning, just as we do 
not have a Minister here for rains. 

MR. DEPUTY CHAIRMAN: Yes, all the 
thundering and raining is on this side. 

SHRI B. GUPTA: Let me only remind you 
of what the Eastern Economist says about the 
increase shown in the food production. This is 
what it says in its issue of the 25th June: 

"The recent official estimates of cereal 
production include an increase due to the 
revision of the system of estimating 
through crop-cutting surveys which 
involves an increase in the figures of 
output, without an actual increase in the 
physical quantities available." 

This is what the Eastern Economist, a camp 
follower of the Government, their mouthpiece, 
says. Therefore, let us not talk much about 
this food production. You will also see that 
where the money has been spent much, the 
production has not gone up, for instance in the 
Punjab and PEPSU the production has not 
gone up as it has in other places. The fact is 
that the production has gone up due to the 
good monsoons, as for instance in Rajasthan. 
That is what we actually see. Therefore let 
them not claim that because of the Plan the 
food production has gone up. Indeed, the 
Planning Commission does not make such a 
tall claim as is made in these speeches. The 
Planning Commission claims something like 5 
to 6 million tons, more or less, will be the 
permanent increase which will be retained in 
an average year, and as the Eastern Economist 
again says, there is nothing to assume that this 
achievement will be so enduring as to say that 
agriculture will never fall below the level that 
it has reached. 
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Even if they say that there is increased 
food production, it aoes not mean that we 
are getting more food, just as more 
Ministers do not mean we are getting 
more welfare for the people. We may 
have ten Welfare Ministers, and not 
welfare for the people at all. Now what is 
the position? Before the war, the food 
eon-sumption per aault was roughly in 
the neighbourhood of 163 oz. and now it 
is 15 oz. with all this talk of increased 
production. If you accept the figures of 
the Cereal Diet Committee and the 
Nutrition Committee you will find that 
we are still below the level, the minimum 
level that they have suggested. In fact Dr. 
Ackroyd said we should normally 
consume food with the necessary 
calorific value and for this our 
consumption should be at least 168 oz. 
But our adults now consume only 15 oz. 
So don't tell us that food consumption is 
good, that people are gotting plenty of 
food, for that claim cannot stand at all. In 
fact, our people are consuming much less 
food than they used to do before the war, 
and if with all your planning, the people 
cannot reach even that minimum level, 
well, the less talk about the achievements 
of the Planning Commission, the less 
trumpeting about it, the better, I should 
imagine. 

Even look at the family budgets of the 
people. You will find that 70 per cent, of 
it is spent on food items and that leads to 
utter detriment and ruination of our 
people. In fact, due to lack of purchasing 
power, they cannot buy the food—even 
that quota that is available to them in the 
markets. So in the case of the poor 
people, they consume much less than 15 
oz. per day. That is what I would like to 
tell them. 

The next point is this. The im-
provement of the agriculturist was 
supposed to be the main objective of the 
First Five Year Plan. What do we find? 
What has happened to our agriculturists? 
I have referred to the evictions that are 
taking place. At the same time I would 
like to draw 

97 R.S.D. 

attention to the sharp fall in the prices of 
cash crops and other agricultural 
commodities which has meant starvation, 
ruination and destitution and 
impoverishment to the overwhelming 
majority of the Indian masses, and there 
is no gainsaying the fact, that despite the 
three years' planning this process has 
been continuing, to the utter shame of the 
Government that is in power today. I 
would content myself with giving a few 
figures of prices. I know the figures will 
all be questioned and challenged, and 
therefore, I have taken them from 
Government sources, as far as possible. 
You will see that in the case of rice the 
fall in price has been 16:8 per cent. In the 
case of wheat it is 17 6 per cent, and in 
the case of gram it is as much as 35'8 per 
cent. In the case of gur the fall is 13 per 
cent. These figures have been taken from 
the Reserve Bank of India's Bulletin for 
November  1954. 

You find that other commodities, like 
pepper, have registered a decline in 
prices, a very steep and alarming decline. 
It is because of the fact that the 
exploitation of the peasantry has become 
the declared policy of the imperialists, 
who control the capitalist world market 
today. It is because of the fact the 
monopolists, the wholesalers and some 
big landlords are interested in exploiting 
the peasantry in contract with the foreign 
exploiter that this is happening. That is 
why the price is falling and this is some-
thing which has been admitted in the 
Colombo Plan Consultative Committee 
Conference and by the Government 
officials. I need not go into that but there 
is no protection whatsoever given in the 
Plan against the steep fall in the price of 
agricultural commodities. In Bengal, Sir, 
jute prices have fallen to such a level that 
the cost of production per acre is much 
higher than the price it fetches. To such a 
position we have been brought and we 
are told that we are progressing. If you 
look at agriculture as a whole, you will 
find a picture of agriculturists during 
evicted from land, being  divorced from  
their  means  of 
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also find unemployment growing amongst 
them and you also will find the price of 
agricultural commodities falling leading to 
their further impoverishment. That is the 
melancholy picture that you get if you look at 
the countryside. 

Turn now to urban areas. It is said that 
industry has been prospering very much and 
claims are made, very tall claims again, in this 
field but let us see what the picture is. The 
index of production in industry stands at a 
level of 136 and odd per cent. They call this a 
great increase and the calculation is made on 
the basis of 1946 when production came to a 
very low level after the end of the war. Now, 
Sir, if you look at the year 1943-44, you will 
find that even then the production index was 
somewhere near 126 and then it declined and 
came down and we also know that it again 
began to rise. If we take the peak year before 
1949 as the base then we find that the increase 
today comes to about only 4 and odd per cent, 
and not more than that. After all, we cannot 
calculate on that basis. Even in the British 
days, even during the war, even when the 
Bengal famine took place, there was very 
great rise in the industrial production and in 
the year 1944, it reached the peak. That is 
well-known and is given in all economic 
publications and materials accepted by the 
Government. Therefore, it is no use trying to 
give us that way a picture of industrial 
prosperity. I admit that in certain industries 
advances have been made, in the cement 
industry, in the cotton textiles industry and in 
certain other industries but at the same time, 
we must realise as to how this advance has 
been made. This advance has been made 
because of the heavy spending under the Plan. 
It is well-known, and Mr. Somani told us that 
with the Five Year Plan going, the production 
of cement will increase and that the cement 
industry will face very prosperous days. It is 
nothing secret; we understand as to why this is 
happen- 

ing. At the same time, if you turn to the jute 
industry, you will find that there is a decline. 
In the steel industry the position is static, if not 
a decline. In the machine tool industry there is 
a decline. Some of the vital industries in India 
on which depends the industrialisation of the 
country are recording, despite all your tall 
claims, undoubted decline in production or are 
remaining static. Therefore, Sir, this is the 
position with regard to the industrial field. At 
the same time we find that the industrial 
profits are rising clearly. In 1950, the profit of 
a private concern was 7 per cent, of the paid-
up capital and in 1953 it had risen to 18-6 per 
cent, of the paid-up capital. This is what we 
find. As far as the big concerns are concerned, 
the British concerns, you will find that all of 
them are making very high profits which they 
could not even imagine before the Plan. This is 
what they get. Those who talk about industrial 
prosperity would also do well to remember 
that in a number of industries, the installed 
capacity has not been fully utilised. In the 
engineering industry, 25 to 50 per cent, of the 
installed capacity is lying idle according to the 
Moolgaokar Committee's Report. In the 
chemical industry a big chunk of the installed 
capacity is lying idle. In the belting industry 
31 per cent, of the installed capacity is 
working and 69 per cent. is lying idle. This is 
according to the memorandum recently 
published by the Indigenous Belting Industries 
Association which I have got with me. In the 
engineering industry, the installed capacity is 
not being fully utilised; in some industries, 
certain units are boosting up their production 
because of their monopoly position and that 
production is added up together to show that 
there is industrial~pros-perity in our country. 
This is a wrong way of looking at things. It is 
not correct to say that there is prosperity in the 
entire industrial sector when it is only a case of 
a few units of monopolists trying to expand 
their production. We find from the memoranda 
given by the smaller and the medium 
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industries that they are constantly 
complaining that they have to close down 
their factories for want of raw materials and 
financial assistance, that they cannot get on in 
the face of fierce foreign competition that is 
allowed to take place in the country even 
today and so on. This is something which 
does not show that all is well in your great 
industrial sector. 

If you look at the private sector you will 
find that the investment is also very little 
which is yet another indication of the 
drawbacks in the industrial field, of the gap in 
the industrial field which the Government side 
has tried to conceal in their various statistical 
reports. I think the Planning Commission said 
that they have given some idea about their 
investment and the investment figures are 
quite interesting if you look at them. In the 
first two years, investment on account of 
expansion of private industrial capacity was 
estimated to be Rs. 53 crores and at the third 
year, it is said to be Rs. 45 crores. That is what 
they say. If you look at the deliberations of the 
meeting of the Federation of Indian Chambers 
of Commerce and Industry, which was held in 
March this year, you will find that out of the 
Rs. 33 crores new capital issue sanctioned in 
respect of new industrial establishments, Rs. 
18 crores went to the oil refinery. That was in 
favour of the foreigner. That is to say, roughly 
Rs. 15 crores of industrial investment in the 
private sector for new expansion had taken 
place in the year ending September 1953. If 
you take the existing industries, you will find 
that out of the Rs. 48 crores, the •expansion in 
the existing undertakings is negligible. The 
total expansion was Rs. 48 crores but there is 
only one expansion for Rs. 18 crores in the 
.iron and steel industry. If you leave out the oil 
refineries and iron and steel, practically no 
mentionable industrial investment has taken 
place in the important and vital private sector 
of our industry. This certainly is not a very 
encouraging picture so that we  can talk about 
industrial prosperity .and advance. 

I come now to the question of fin 
ance. The hon. Shri Kunzru has 
spoken on this matter but I would 
like to say that there is a big gap in 
finance and the gap is growing every 
year, year after year of the Plan and 
you know how they are trying to meet 
it. They are trying to. meet this gap 
by increasing the taxation on the 
people .......  

MR. DEPUTY CHAIRMAN: Two minutes 
more. 

SHRI     B.     GUPTA:............by     raising 
the tax level.    I would like to bring 
one fpct to your notice.    In the year 
1947-40 you will find that 47 per cent. 
of the  total tax  revenue came from 
direct tax and now, in the year 1953- 
54,   that   figure is 28:3   per cent.; as 
against that, the proportion of indirect 
taxation to the total revenue has gone 
up from 53 per cent, in 1947 to 71-7 
„ per    cent,    in     1953-54.    And 
2 P.M.    . . 

in   the   last   two   years,    in 
the two years since 1952-53, according to our 
calculation, at least Rs. 50 crores have been 
found by way of additional taxation by the 
Centre and the States, Part A States only—I 
am not including Part B and Part C States. 
Therefore the more the gap increases the 
greater is the incidence of taxation on the 
people. Already we know the Planning Com-
mission has issued a circular letter to the 
various State Governments telling them to 
explore the possibilities of increasing taxation 
and the betterment levies; irrigation rates and 
various other taxes including the sales tax are 
going up everv day and every year in the 
various States. If you look at Uttar Pradesh, 
the great State of the great Prime Minister, 
you will be shocked to find that in the year 
1948-49 the irrigation rates accounted for Rs. 
85,41,000. In the Budget Estimates of the 
current year it is Rs. 5,15,12,000. this is how 
they are increasing the irrigation rates and 
other taxes, the incidence of which has to be 
borne by the people. In West Bengal, for 
instance we have to give Rs. 75 per acre as 
betterment levy in those areas where the 
Mayurakshi Project      has    come    into    
operation, 
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irrigattou rates for one crop plots and Rs. 15 
for two crop plots. There is no end of this 
story. In all the States this taxation is being 
stepped up and naturally .is being increased at 
the cost of the people. 

(Time bell rings.) 
Now that I have no time, I would like to 

conclude, I think, by saying that as far as the 
progress of the Plan in the Report goes, I 
think it is a Report made after their image, ac-
cording to their thoughts, it bears no relation 
to the facts of life, facts of life for the peasants 
and the working class and the middle-class 
intelligen-tia, and the small and medium size 
industries who are all in the grip of a serious 
and engulfing crisis. That is why I say this 
Report is a misleading document. The 
Congress propaganda is being carried on on 
the basis of this thing. But I can tell them. Let 
them go and look at the. face of the people 
and see whether such claims as these are 
justified by what the people themselves are 
experiencing because their unemployment, 
want, starvation, suffering, disease, epidemics 
tell an entirely different story; these put before 
you a grim and tragic picture and this is the 
picture which these gentlemen who look at 
things with their coloured glasses, with their 
magnifying glasses would never see. This is 
why I say that the whole thing is a misleading 
document meant for party propaganda, this is 
not meant for the correct assessment of the 
economic situation of our country. Thisi is not 
meant for trying to put the country on solid 
foundations. Sir. today all but the monopolists 
who are making enormous profits are 
suffering; today in the countryside all but' the 
landlords who are making money, who are 
paid heavy compensation, are suffering. 
Therefore go to your socialism if you like 
with all these friends on your both   sides, but 
for heaven's sake give up this sort of Plan, this 
sort of projects and ideas which hit the people. 
You can attack the British monopolists, you 
can attack the 

landlords and bring out their capital for 
investment instead of allowing the foreigners 
to cart out money outside our country. 

(Time bell rings.) 

You can attack the rich people and find 
money instead of giving concessions to the 
banklords. That is how you can find money. 
You can open a new vista, new industries and 
establishments where you can find em-
ployment; you can by law stop eviction. You 
can expedite redistribution of land in a way in 
which the peasantry will get the land. You can 
find more jobs for the employable middle-
class people instead of throw* ing your own 
employees of the Civil Supplies Departments 
in the streets unemployed and starving. 

(Ti?ne bell rings.) 
Mr. DEPUTY    CHAIRMAN-:    You 

cannot take another half an hour to-conclude 
your speech. 

Shri B. GUPTA: To do all this you: should 
leave the path you have taken-and you should 
take to another path. 
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"The basis for declaring an industry a 

village industry should be related to the 
basic needs of a family and a community. It 
should be capable of being organised on a 
self-employment  basis." 

 
SHRI B. C. GHOSE: Sir, it is an 

unsatisfactory arrangement that discussions 
on the Five Year Plan should go on at the 
same time in both the Houses, with the result 
that even the Planning Ministers. are not here, 
neither of them. I should like to bring to your 
notice that we should like, in future, that 
discussions should not be arranged in this 
fashion, on the last day of the session, of such 
a very important subject. 

TTow, Sir, the discussion on this sublet 
may be taken   to fall    into   two 

parts. First, there is question of the progress of 
the Plan. The second is the effect of this progress 
on the national economy. With regard to the first 
point, we experience certain difficulties, The 
first difficulty is in regard to the information 
made available to us. It is extremely unfortunate 
that the information that we get is not only not 
up-to-date but also unsatisfactory in many 
respects. The Progress Report that is placed 
before us is for the year ending March 1954. It 
was placed before us in September and the 
figures for 1953-54 are all revised estimates. We 
-know that the revised estimates differ in a very 
appreciable manner from the actuals. And, 
therefore, it is really not correct to say that the 
amount that will be spent, as has been shown in 
the progress report, will in actual fact be the 
amount that will have been spent by March 
1954. I should like to know from the hon. 
Minister whether more precise information 
cannot be supplied to Members. We should like 
to have first a tabular statement of expenditure 
that was to be incurred under the Plan up to a 
particular year; the amount that has actually been 
spent; the work that was expected to be 
completed under the Plan; and the work that has 
actually been completed for the expenditure that 
has been incurred. Now, in the progress report 
we find various statements and it is a bulky 
volume. It does not give an immediate idea as to 
how far the Plan has progressed and in what 
direction. The hon. Minister himself had referred 
to the fact that expenditure is not our only 
concern, that the work achieved in relation to the 
expenditure incurred is also very important. 

[THE VICE-CHAIRMAN    (SHRI    V.    K. DHAGE) 
in the Chair.] 

Unless we have some idea as to what have 
been the achievements, apart from the money 
that has been spent, it is very difficult to know 
as to what progress we really have made. 

Now, the    second    difficulty    arises from 
this fact.   Whenever any attempt 
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is made at assessment, the Planning Minister 
and other Ministers say that we should realise 
the difficulties under which the Plan was 
evolved, that there were inflationary condi-
tions, that there was food scarcity, etc. That is 
quite true. But was it not in relation to those 
facts which existed in the economy that this 
Plan was elaborated? This Plan was evolved in 
the knowledge of the conditions then existing. 
To say now +hat there were difficulties is 
certainly no explanation in case there has been 
any deficiency in the fulfilment of the Plan. 
Was it not because of those factors that the 
Plan itself was couched in very modest terms? 
The Government say, the Planning Minister 
and other Ministers say that it is a modest 
Plan. It was modest because there were 
difficulties. It is no explanation today to say 
that there were difficulties and, therefore, there 
has been deficiency in the Plan. How modest 
the Plan is will be evident from the fact that 
the outlay of an expenditure of about Rs. 2,000 
crorea represents about five per cent, of the 
national income, which is not much more than 
the rate of investment prevailing before the 
Plan came into effect. What was envisaged 
under the Plan was not something which was 
very much more than the rate of progress the 
economy was achieving even before the Plan 
was put into operation. It was really a very 
modest Plan, namely in 27 years the per capita 
income must be doubled. So, I do not think 
that we should attach any importance to the 
explanations that are offered that there were 
inflationary conditions, that there was food 
scarcity, and so forth. And if Government 
claim that they have overcome those 
difficulties as a result of the Plan, I should like 
to remind you, Sir, of the fact that even in 
countries which do not boast that they have a 
Plan like our Five Year Plan, say, for example, 
Burma, Pakistan or Ceylon, they have also 
curbed  the inflationary tendencies; the eco-
"Siomy there also has been progressing. As a 
matter of fact, it is very extraordinary that in 
Burma, where there 

was an insurrection in 1948 and there was 
large-scale devastation, the rate of investment 
has been much more than in India. So, we 
should take a comprehensive view of facts 
and not merely try to explain away deficien-
cies which really exist. 

I shall not, Sir, go into the question-or 
elaborate the deficiencies either iyv the matter 
of expenditure or re sources that we have been 
able to raise. Some of these matters have been 
elaborately dealt with by my hon. friend Dr. 
Kunzru. And I do not want to repeat those 
facts. There is no denying, however, that both 
in regard to expenditure and resources, we 
have a great leeway to make up that both 
expenditure and resources have not come up to 
expectations. Now, why is that so? Why have 
they not come up to expectations? Various 
explanations are put forward, for example, in 
regard to expenditure, to which I have already 
referred. But, I believe, the Government are not 
clear about their own ideas and policies. That 
is No. 1. And No. 2 is that the administrative 
machinery is not as yet satisfactory. The 
Planning Minister himself had admitted, both 
in this House and in the other House, that there 
had been many deficiencies in the Plan. For 
example, he said, there is a slow investment in 
the heavy industry, there is also unemployment 
because the system of education has not yet 
been co-ordinated. Now, Sir, the other day, 
while we were discussing the problem of re-
habilitation, the Prime Minister intervened and 
stated that the situation was fluid, and therefore 
it was difficult to cope with the problem. I 
believe, that is the besetting sin of the 
Government that in every question of policy 
there is fluidity, e.g., in the question of 
education the Government have not as yet 
come to a decision as to what would be the 
system of education which would be in 
consonance with the pattern of employment 
that we want, or, take the question of industrial 
policy, or take the question of the place r& 
small and cottage industries    in    our 
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economy.    If you take any of    these 
things or even the question    of    the 
place of socialism, then in everything 
Government's policy is fluid, Govern-
ment does not appear to come   to   a 
conclusion.    Again, Sir, we find that 
Government takes credit for the im-
provement in cereal production.   That is 
quite true, and Government is entitled to 
take credit for the improvement that     
we today find in    cereal output.      But 
Government    does   not say at the same 
time that in   regard to many important 
agricultural commodities,  say  for  
example,  jute and sugarcane, production 
has gone down. If   Government  takes   
credit  for   the achievements, it should 
also take discredit for its failures.    But it 
is only the achievements that are put 
forward before this House, &.id little 
mention is made of the things in which 
there have been colossal failures.   Now, 
Sir, it   is   a  very   important   matter,   
the question   of   agricultural   
production. Only the other day, we had 
an opportunity   in  this  House  to  
discuss  this very important problem,  
and  Government seemed to be quite 
fluid in its mind  as  to  what  the  
situation was. We   stated    that   unless   
there   were schemes of agricultural price 
supports, agriculture of the country could 
not be based on a sound foundation; it 
could not be stabilised.   And it is very 
extraordinary that although we have a 
Planning Commission, and although it is 
to be expected that the Ministers of the 
Government should accept not only the 
principles but findings also of the 
Planning    Commission,    here we find 
that the Ministers neither accept the 
principles,   nor   the   findings   of   the 
Planning Commission.    We have had 
some occasions in   this House   when 
hon.    Ministers      have    stated    that 
what      the    Planning      Commission 
have     elaborated      in      regard      to 
certain        principles        are        only 
what they think, out that there may be 
deviations, and quite large deviations,  
from that  policy.    In  matter of the 
findings also, take for instance the  
question  of  agricultural  production.   
The Planning Commission states, both in 
regard to sugarcane and jute, 

that the main reason for    decline in 
production was the fall in prices.   You ask 
our Ministers here, Sir, and they say that 
they do not believe in that, it has not been 
due to the fall in prices, but  there  are other 
factors.    And if you   tell    them   that   the   
Planning Commission had stated this to be 
the main  reason,  they  say that different 
experts  have  different  views.    Now, who 
is the expert of the Government? Is it the 
Planning Commission or the Minister   
himself.   That    is a      very extraordinary  
state of  affairs.   These explanations,   
therefore,   are  really oE no avail and they 
do not give us any satisfactory indication as 
to why our Plan has not been progressing as 
anticipated.   If you take, Sir, the Planning 
Commission's reports, e.fl., if you take the 
last one, you will p"-d that certain 
propositions    are    made    and certain 
suggestions are offered.   But it appears that 
there is no machinery to follow up those 
suggestions, or to implement them.   For 
example,  if you take the 1952-53 report, 
you will find that they have  made  certain  
suggestions.   The report of 1952-53 stated 
that after   a review of the whole position, 
and in order that the Plan might be imple-
mented more effective!y, the Planning 
Commission expressed the opinion that the 
budgetary resources will have to-be   
augmented   to  the   fullest   extent 
possible, the increase in non-developmental 
expenditures   or   in   expenditures   of  a   
developmental  character, but outside the 
Plan, would have to be kept down to the 
minimum, if not vigorously avoided, and 
the executive machinery would have to be 
strengthened, so as to complete the 
development outlay to schedule and in fur-
therance of the real targets set out in the 
Plan.    Now, Sir, if you read the 1953-54 
report, almost the same observations are 
made. Now I ask you, Sir, have   the  
Planning  Commission  seen to it, at least in 
so far as the States are concerned, where 
the deficiency is most glaring, as to 
whether the States follow the advice which 
is given by the   Planning    Commission,    
whether they are trying to bring their 
budgetary  resources   up  to   the   
maximum, whether   they   are avoiding 
non-deve- 
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lopmental expenditures or even developmental 
expenditures outside the Plan? There is, as 
you know, S'u machinery to make the States 
conform to the wishes of the Planning 
Commission. As a matter of fact, Sir, in one 
sense, in this country there is no Plan, because 
neither in the matter of formulation nor of 
execution, are there any proper machineries. If 
you take the formulation of the Plan, what 
happens? Firstly, there are no adequate 
statistics. I do not think any Plan can be 
formulated without having national income 
statistics. And what are the statistics today? 
They have been published recently, only the 
national income figures for 1951-52. And we 
are entering the year 1955. I do not think that 
you can evolve a Plan unless you have the 
data before you. And how is a Plan evolved? 
Various schemes are called for from the State 
Governments. There is a Development 
Department in every State and the Planning 
Commission at the Centre. Certain schemes 
are just brought together, as my hon. friend, 
Dr. Kun-zru had stated, different schemes are 
strung together and published as a Plan. 

SHRI H. C. DASAPPA (Mysore): Even the 
collection of statistics takes some time. 

SHRI B. C. GHOSE: I quite concede. We 
began this Plan in 1950-51. Five years have 
gone. I would like to ask the hon. Minister to 
tell me as to what has been done within these 
five years. If you think that it is such a vast 
problem, as the hon. Minister was pleased to 
say only yesterday, we have been appreciating 
the vastness of the problem since 1950. But 
how long shall we continue to appreciate the 
vastness of the problem? There must be a 
finality. Does my hon. friend, Mr. Dasappa, 
think that even to collect statistics, five years 
are not enough? Of course; he is quite entitled 
to hold his opinion, but I am afraid; I cannot 
agree with him. 

Then, in regard to the implementation 
machinery, I also said that there is no 
implementation machinery and, 

as far as I am concerned, I do not understand 
a plan without an effective machinery for 
execution. Here, everything is left to the 
States. We are supposed to be a democratic 
State. Democracy means independence. That 
is true, but if you have a plan, then there must 
be some machinery which will not only co-
ordinate the work but will also see to it that 
the work is being done. As I have already 
shown to you, the Planning Commission ren-
ders advice to the State Ministries or to the 
different States which are hardly taken notice 
of. 

Then, I will come to the second part, 
namely, the effect of the progress achieved on 
the national economy. Now, what should be 
the criterion? Take, for instance, the national 
income. The national income has not as ye. 
been increasing. Today only we saw in the 
papers that it is Rs. 27:: per capita, i.e. on 
current prices. If you take the 1948-49 prices, 
it is only 251-7. The Government should not 
mislead the public by not mentioning at the 
same time that this figure is in current prices 
and that in 1948-49 prices it is only 251-7. I 
understand that in the other House another 
hon. Member said that he had collected the 
statistics for 1953-54 from the Indian 
Statistical Institute and that the figures for 
1953-54 was about of the order of 261. That 
shows a marked improvement, but the fact is 
that this is due primarily to the increase in 
agricultural production, and next year if we do 
not have this level of production, then the 
national income will come down. I hope that 
Government which is taking credit for this 
improvement will not come forward with the 
explanation next year; "This was due to very 
good monsoons. We had good agricultural 
production and naturally the national income 
showed a welcome rise." It is much better and 
more honest for the Government to say now 
that this is largely due to adventitious factors. 

Then about the employment situation. I do 
not want to dwell upon it at all. It is known to 
all. The Planning Minister himself   has    
admitted 
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deteriorated. What does the Plan mean if 
the employment situation itself does not 
improve? As a matter of fact, I do not 
understand how the Government states 
that it will be able to spend Rs. 5,500 
crores in the Next Plan period. Where are 
the resources? The rate of investment has 
not increased at all. I do not think that 
Government will claim that the rate of 
investment is satisfactory. As a matter of 
fact, I have certain figures here. The 
Economic Survey of Asia and the Far 
East gives certain interesting details 
about investment in equipment, in machi-
nery and so forth. They are related to the 
import of such machinery from abroad, 
because industrial equipment is not 
produced in the Asiatic countries to any 
appreciable extent except perhaps in 
India. The figures here show that since 
1950-51 the export of capital equipment 
from the principal exporting countries to 
India has been showing a considerable 
decrease. I do not want to bother the 
House with the actual figures. Whereas 
import of such capital equipment is 
increasing in Burma and has not much 
declined in Ceylon or even in Pakistan 
except last year, in India there has been 
an alarming decrease, and that is not a 
very happy tendency. 

Therefore, Sir, I say that, if you take 
the effect of the progress of the Plan on 
the national economy, it is certainly 
nothing that we can be very happy about. 
I do not deny and I will be the last person 
to say that there has not been a Sindri, 
there has not a been a Chittaranjan, there 
have not been some multi-purpose 
projects, there has not been a Perambur 
factory, but it is not these that will im-
press the people; they want results.^ 
However many may be the schemes of 
the Government—and you may build 
national laboratories or a Perambur 
factory or a Chittaranjan etc.—but unless 
living standards are improved the people 
will not be saiisfied. The criterion is the 
living st&ndard of the common man. 
Unless he is better fed, better clothed, 
better 

housed and better doctored in sickness, 
he will not be satisfied, and in spite of all 
these achievements, he will be tempted 
by people who have other philosophies to 
offer him. The position, it appears to me, 
is something like this 'the operation was 
successful but the patient died'. Here the 
patient is the socialist democratic 
structure of society and if the treatment 
that the Government is giving to this 
patient does not yield results soon, the 
patient, our socialist democratic society, I 
am afraid, may fall an easy and even 
willing victim into the outstretched hands 
of my friend, Shri B. Gupta. 
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SHRI    KISHEN    CHAND     (Hyder-
abad) :   Mr. Vice-Chairman,    the hon. 
Minister in moving the consideration of 
this Resolution     pointed out     the 
achievements of the Government.   At the 
very outset I would like    to    say that I 
am in agreement with   him   in that the 
country has made some progress.    After 
all,    it   would   not   be worth being 
called a government    if the country did 
not make some   progress.    Of course, 
when   the Government    is    spending    
2,200    crores    of rupees  on  the  Plan,  
it  will  certainly lead to some results,   
there   will   be some dams built,  some    
more    areas irrigated and there will be 
some   increase in production;      that    is 
quite possible, though I suppose it is not 
as much as the   hon. Minister   tried   to 
make out yesterday.  But if we accept the 
figures that he gave at their   full value, 
even then I submit   it is only, if I may say 
so, a glorified   five year budget, it can 
hardly be called a Plan. When discussing 
the Five Year Plan we    have   not   only   
to    go into the actual    amounts spent,    
whether   the money allotted has been 
spent or not, or whether   the rate of   
spending   is satisfactory  and all that; but 
I submit that there is    only one    
criterion for approval in this matter   and 
that criterion is whether we have improv- 
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people,   whether wa have improved the 
condition   of    the common man in the 
country. 

Have we, first of all increased the 
rate of investment under this Five 
Year Plan? The hon. Member who 
spoke before me pointed out that in 
Pakistan and in Burma and other 
countries where there is no plan, the 
rate of investment is higher than in 
our country, that they are also mak 
ing progress. The hon. Minister tells 
us that he will double the national 
income in a few years; but the Plan 
has estimated it in 27 years, and that 
is the distant prospect of the Plan. 
What is the special feature by which 
the hon. Minister hopes to double this 
national income? It has been said that 
agricultural production has increased. 
T would submit that nearly a year 
and a half back, we were working on 
one set of statistical data and sudden 
ly one day our statisticians found that 
there was some mistake and they 
said that production has gone up. 
When examining the question of pro 
duction, we should go into its cause 
and effect. It is not merely a ques 
tion of some figures being mentioned 
here and the jugglery of these figures. 
In a vast country, a variation of 4 or 
5 per cent, can be brought about 
merely by manipulation of figures 
and by proper adjustments of some 
other figures. In this way you can 
show an increase of 5 per cent. JjWould 
however submit that all this due to 
the controls. When there were 
controls, every little farmer, 
every little merchant was 
a hoarder and we did not know the real stocks 
in the country at all. It is really due to the 
decontrolling of the commodities that all the 
hidden stocks have come out and we feel that 
there is no shortage of food-grains. It is also 
due to two good monsoons that there is 
greater production. That is what we find if we 
go into the cause and the effect of it. I would 
like to know from the hon. Minister if he has 
collected figures of the additional area which 
has come under irrigation and which has pro-
duced extra food grains.    Has   he got 

the  figures  of  additional    production due to 
better irrigation or better manuring over and 
above the normal use of manuring?    If he    
has ,  then,    there would be    some 
justification for   his contention  that  due  to  
planning  our agricultural production has 
increased. I maintain, Sir, that it is not due to 
planning that    our    agricultural    production 
has increased.   In agriculture,, as we all know, 
there are what are called cycles, and in these 
cycles, we have two or three good monsoons 
and good years,  when we get more production,  
followed  by     two  or  three years, when the 
monsoon is bad and the   production   goes   
down.      Unless and until the Minister can 
prove that say, 25 per cent, of the area has been 
brought under    irrigation,    that    due to   
additional    irrigation,    instead    of getting 
one crop, there are two crops, and the 
production has    thereby increased, we cannot 
be sure that it is all due to the Plan. I will draw 
your attention to certain statistical  data.   
Every  hon.   Member has received the estimate 
of the national income.   You will find in that 
estimate that Rs. 4,500 crores is more or  less 
the  income  from agriculture. Now. instead of 
calling it as so many crores, I would refer to it 
as 45 arabs for one arab    means  100 crores.   
So this figure has stood at 45 arabs.   If you 
want to double the national income, then    
naturally    this 45 arabs or abjas has to be    
doubled. This is the total income of nearly 75 
per cent, of  the people who live  in the rural 
areas. And any plan to be successful must 
double this income.   Unless and until the man 
who lives in village has his  income double^.he 
will not have the purchasing    power    to buy 
anything produced by the cottage industries, or 
the small-scale industries or the        big-scale      
industries.        That exactly is the place where 
you have got  to    increase    the income.   But 
I am afraid that during    this year the prices   
of    agricultural     goods    have gone down by 
nearly    25 to 30    per cent.   An  hon.   
Member   has   pointed out that the price of 
coarse grain has come down to about    Rs. 6 to 
Rs. 8 per  maund.    The  same  coarse   grain 
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was selling at about Rs. 15 to Rs. 16 per 
maund only two years back, and when you 
take into account the price reduction in cotton 
and the reduction in the price of various other 
articles, I am afraid that after one or two years 
when the National Income Committee 
prepares the income figures for the year 1954-
55, this figure of 45 abjas will come down to 
nearly 40 abjas. 
I am afraid, Sir, that the agricultural income 

is going down and if nothing is done the 
standard of living of the rural areas will go 
down further and if they do not have the 
money to purchase anything, the future of our 
industries, especially the medium scale and 
the small scale industries producing consumer 
goods is very dark. The hon. Minister was ery 
happy about steel and he quoted figures to 
show that the production of steel was going 
up. As a new plant has gone into operation 
there is more production but you must make a 
distinction. The production by Tatas •hr.s not 
gone up, but as a new unit has come up, there 
has been some increase in the production of 
steel; I admit that there is some increase in the 
textile manufactures. There is some increase 
in production in the cas2 of locomotives, in 
the case of coaches and in the case of wagons 
which started from zero. 

You will see, Sir, that 'factory 
establishments' is item number six in the 
National Income Committee's Report. The 
total income of all big factory establishments 
is 6'.9 abjas. We can consider it as 7 abjas. If 
we assume that by the effort which the hon. 
Minister may put in, probably production will 
increase from 7 to 8 abjas an increase of one, 
while in the case of agriculture, with the 
reduction in the price of agricultural goods, it 
may come down by as much as g abjas. This 
is the situation about factory establishments. 
By increasing the factory establishments, 
even if we double it, the national income will 
go up from 7 to 14 abjas and if we treble it, it 
will be 21, which proves that it is not a very 
big factor.   That 

will never double the national income. It will 
never be doubled until and unless we increase 
the income in the agricultural section; that is 
where maximum increase has got to take 
place. 

The next item where increase should take 
place is small enterprises. The figure for small 
enterprises given in this report is 9i abjas. 
That is the place where increase should take 
place and I should like to know from the hon. 
Minister for Planning what steps have been 
taken for increasing it? Nothing has been 
done except giving some sort of a subsidy to 
the handloom industries and as a result of that 
the production has gone up by about 10 per 
cent. Is that going to affect the situation? 
Does he realise and does he know that the 
small scale and the medium scale industries 
are very hard hit at the present moment, that 
they are feeling the strain and if proper 
assistance is not given to them, many will 
have to close down because, ultimately the 
purchaser, the rural population have not got 
the money to purchase them? I submit, Sir, 
that the fundamental idea of this Plan is 
wrong. Planning has not been done to 
improve the peasantry of our country. This is 
a plan for having big irrigation schemes; they 
are progressing and they will undoubtedly 
benefit the people, but that benefit will be 
microscopic and infinitesimal as compared to 
the other losses. 

Then, Sir, I come to the matter of 
unemployment. This is a well-known fact. I 
do not want to spend my little time in 
discussing that problem because in the 
Planning the Government is thinking of a few 
urban citizens and is thinking of finding em-
ployment for the urban educated people in the 
rural areas. That is not the way of tackling it. 
Unless and until you develop your rural areas, 
where will these urban people go and find 
employment? 

Then, Sir, I come to another item and I will 
finish my speech with that. That is the 
problem of education and 
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the Plan should have laid very great stress on 
educational and public health aspects. The 
Plan has set apart nearly Rs. 300 crores for 
that, but is it helping the matter? Do the 
planners envisage that during the next ten 
years, illiteracy will be a thing of the past? 
Have they got plans that during the next ten 
years they will educate the entire population 
of this country? Have they a plan that 10 per 
cent, of the people should get complete edu-
cation, at least primary education, every year? 
If the Plan was based on that, then we could 
have imagined that in ten years' time 
everybody will "be educated. What have the 
planners done now? In small villages of 500 
people, there will be a few one-teacher 
schools. There will be about 50 or 60 boys 
and girls of various ages to be educated by 
one-teacher school. There will be nearly five 
or six age groups and one teacher will be 
sitting there and giving them some sort of 
lessons in alphabets or in numerals The result 
will be that after leaving the school, after one 
or two years, they will forget all tLat they 
learnt. That is not the way of giving educa-
tion. Unless there are proper schools, with 
three or four teachers and with three or four 
classes where the boys and girls may learn for 
three or four years continuously, there is no 
advantage. 

In regard to public health, we have spent 
some amounts; there have been a few 
dispensaries opened here and there in this vast 
country. But do you expect, Sir, that this Plan 
will solve the problem of public health within 
ten years? Do you expect that within ten 
years, full medical facilities will be available 
to every citizen of this country? 

In conclusion, I would like to say to the 
hon. Minister for Planning that, without 
belittling the efforts of the Government for 
what it has done, I maintain that the Plan 
should have been much more ambitious and 
should have been drawn up on a big- 

ger scale than it has been done now. Then 
only it could have been called a Plan; 
otherwise, it is only a normal effort of our 
Government. For proper plan the method to 
be adopted is full co-operation of the rural 
population and direct contact with them so 
that their conditions are improved. Only then 
will the Plan succeed. We can go on spending 
Rs. 2285 crores in the first Five Year Plan and 
Rs. 5000 crores in the second; and it will only 
lead to a few more big irrigation schemes, a 
few more workshops and a few more factories 
but the lot of the common man will remain as 
it is or possibly be improved by 10 per cent. 

DR. RADHA KUMUD MOOKERJI 
(Nominated): Sir, I think it will be agreed on 
all hands that the most beneficent measure 
that has been undertaken by the Government 
of free India is the regulation direction and 
scientific planning of the economic 
development of the country which has been 
hitherto unorganised, and even disorganised in 
certain spheres. Also, I am prepared to give 
the Planning Commission credit for having 
made a very good start, especially in the 
matter of the order of priorities which may 
claim their attention as regards economic 
development. The Commission has rightly 
found out that the first priority in economic 
development must be given to agriculture 
which is the concern of the majority of India's 
millions. I think also that there is this general 
industrial policy announced by the 
Government, the policy which the Planning 
Commission is intent upon implementing and 
that policy clearly recognises the existence of 
what I may call a mixed economy, that is to 
say, an economic system which has a due 
place for all the nationalised State industries 
and also the industries which are in the 
keeping of private enterprise and, therefore, 
when we lay stress upon this aspect of India's 
industrial policy, there should not be any 
undue fear in the minds of those who are in 
charge of the private sector of industry that 
there has been too      much      of    un- 
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certainty as regards their future. Now 
according to the scheme of the Planning 
Commission the private sector has been 
entrusted with as many as about 42 industries 
with which the State will not directly interfere. 
Now some of the industries are also being 
managed by private enterprise under due State 
control, but in this sphere, to take an example 
from the most important industry of the 
country, namely, the steel industry, upon 
which depends ultimately even the military 
strength of the country, I should think that in 
this important field of industry the progress is 
not adequate to the requirements of the 
situation. India's steel requirements have been 
estimated according to very low standard at 35 
lakh tons of production per annum. But of this 
our installed steel capacity in the factories is 
capable of producing an output of 15 lakh 
tons, but the actual output as distinguished 
from the installed capacity hardly exceeds 10 
lakh tons. No doubt we must give the 
Commission and the Government credit for 
starting other steel industries, but even with all 
the struggle and the strain to which our 
economy will be put in erecting additional 
steel plants, we will find that within five years 
it is estimated that India can add to her quota 
of steel production by only 5 lakh tons, and 
therefore on the most modest estimate our 
actual steel production will fall far short of our 
national requirements. 

Now I just present before the House 
another picture. When Stalin came to assume 
the reins of Government in Soviet Russia, he 
found that Russia was able to produce only 4 
lakh tons of steel per annum. Stalin of course 
had the statesmanship to understand that the 
whole of Russia must be steel-minded in 
order to be able to maintain Soviet Russia's 
proper position in international politics. So in 
1952, after a lapse of 30 years, Stalin had the 
satisfaction of seeing before his very eyes the 
vast development of Russian steel industry, as 
will be noted from the fact that in 1952 the 
steel production    of   Russia 

amounted to 4 crores of tons per annum as 
against the starting output of only 4 lakh tons. 
I must remind my communist friends also that 
U.S.A. has to its credit 12 crores of tons of 
steel production per annum. However, that is 
by the way. So my point is this that while I 
am prepared to give credit for all the many 
good things which have been begun by the 
Planning Commission I should like to draw 
their special attention to the steel industry 
which, in my opinion, is the most important of 
the national key industries. 

Now I come to agriculture which is the 
Commission's prior concern. I am afraid that 
in agriculture the degree of realism which is 
necessary to solve the very difficult 
agricultural problems that face the country 
has not been properly attended to. 

Now I had the privilege of serving on a 
recent agricultural Commission which worked 
for about a year and a half. It is not a mere 
roving commission. The Commission 
addressed itself to its duty of studying the 
agricultural conditions of whole India and 
applying proper remedies. Now we found that 
agriculture in India suffers from the serious 
handicap that it has become the concern of 
small farmers all over the country in under-
sized and uneconomic holdings which on an 
average are too small in area to admit of 
application of latest scientific methods by 
which the yield of these small subsistence 
farms can be appreciably increased. These 
small farms have indeed reached the limits of 
intensive cultivation. Now what are you going 
to do when agriculture means millions of 
small farms which are inherently incapable of 
being cultivated with profit? Now over and 
above that these small farms are liable to 
further fragmentation due to the laws of 
inheritance, both Hindu and Muslim, and 
therefore this process of indefinite sub-
division of land is going on unchecked. 
Therefore the Planning Commission must first 
of all solve this primary agricultural difficulty 
that faces the whole country. I have also a 
simple short   remedy    to- 
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that is: Well, don't disturb tha economic 
framework in which these small peasants are 
working. Don't disturb them by any slogans of 
collectivism or consolidation of holdings and 
so forth. The only way by which you can save 
the small subsistence farmers from starvation 
is to bring them together, coax them into some 
form of co-operation by which they may be 
brought under some kind •of common 
management, by which they will be able to 
reap the full benefits of consolidation of 
holdings without talking about this in theory 
or speculation. We need not call this step as a 
reform towards consolidation or collectivism 
and so forth, but all the peasants in a village 
should be educated enough to learn the lessons 
of common management and the benefits of 
common management which will be reaped by 
everyone of them. Now this common manage-
ment will effect great economies, which would 
be of great benefit to every individual farmer 
in the matter of supply of seeds, manures, 
irrigation, erosion control, bunds, tools, 
implements, marketing, credit and such other 
facilities so that if the Planning Commission 
quarters upon every village a trained worker, 
who will re-build the village, re-build 
agriculture of the millions on proper scientific 
foundations, then I think that the Planning 
Commission will deserve well of the country 
because it would be able to serve the interests 
of the vast masses of people. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE) : You have only two minutes more, 
Dr. Mookerji. 

DR. RADHA KUMUD MOOKERJI: Now 
what I am going to say is this that this colossal 
problem faces China also in the present day 
and you must know how China is manfully 
facing the same agricultural situation. Com-
munist China today consists of about 10 crores 
of households of individual peasants, who own 
and work their land. Agricultural reform in 
China 'has for its aims the   protection   of   a 

system of private ownership by the peasants 
as well as the development of mutual aid and 
co-operation. The essence of the system is 
that it does not seek to deny or to limit private 
property, the holdings of peasants 
participating in the agricultural producers' co-
operatives. "The peasants are allowed to 
retain their private land ownership and other 
property ownership rights." Of course I have 
not much time to speak on this and I am 
quoting from an original Chinese document 
on the subject, but suffice it to say that India 
also must carefully preserve the small farmers 
by showing them the path of agricultural re-
form by which they will be able to add to their 
incomes in ways that I have already referred 
to. 

Now my second point is the river valley 
projects. The Planning Commission 
practically has taken charge of the larger 
projects like irrigation, dams, reservoirs and 
generation of electric power, but I am afraid 
enough attention has not been paid to what is 
the accompaniment of these river valley 
projects. I am quoting from an expert on the 
subject. He says, "So much silt will be 
impounded with the water in the reservoir that 
it will affect the life of the reservoir". That is 
to say, the problems of soil conservation and 
soil erosion are created by these river valley 
projects and it is therefore necessary that 
enough attention should be paid and enough 
money should be spent on the schemes for 
checking the inevitable process of soil 
erosion. In U.S.A. about one half of the 
budget for river valley projects is devoted to 
the ways and means by which the soil below 
may be conserved instead of being wasted by 
the inflow of silt from a higher level. Now, 
the river valley projects will accelerate soil 
erosion by increase in deposit of silt. For 
instance, the Jharia coal field has practically 
become a desert now. Now, hydel generation 
is opposed to flood control. The control of the 
river in the lower valley is essential and the 
revenue from electricity must be sacrificed in 
the interests   of agri- 
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culture and irrigation down below. Barrage is 
necessary to keep the river channel in the 
lower valley alive as it will shrink in size by 
the discharge as well as by deposits of silt. 

Now, in that connection I want to place 
before the House certain other very 
distressing facts. The position as it stands in 
India with reference to soil erosion is this. 
There is general sinking of sub-soil water 
level and springs dry up, making irrigation 
impossible. Reservoirs constructed for 
irrigation, electric power and flood control silt 
up and become useless. Rivers swollen with 
water and silt beyond measure overflow their 
banks and ruin the towns, villages, crops and 
cattle worth millions. Roads and railway lines 
are blocked by land slides and floods. This is 
but a true picture of the countries where hills 
have been denuded of all vegetative covering. 

The population of India is increasing at a 
fast rate of about five millions a year, thereby 
increasing the nation's food requirements. To 
meet this increasing demand for food sub-
marginal lands are being carved out of the 
existing forests and pastures on steep slopes 
for cultivation of   food    crops. 

(Time bell rings.) 
As regards erosion, it is going on all over 

the undulating lands in the Deccan. Frequent 
famines in Bijapur and Sholapur districts of 
Bombay compelled the Government of Bom-
bay to take up soil and water conservation 
measures on a large scale. In the Nilgiris 
potato cultivation on steep slopes which were 
once well wooded, has ruined lot of land. 
Floods have become an annual affair in Bihar, 
Assam and Uttar Pradesh due to denudation of 
the mountains which form the river 
catchments of Brahmaputra, Kosi and the 
Ganges rivers. Chambal and Jamuna ravines 
are eating away good fertile land in Rajasthan, 
Madhya Bharat and Uttar Pradesh and 
Vindhya Pradesh, and millions of acres have 
gone out of cultivation. The Rajasthan desert 
is on the march. Large tracts of fertile land in 
the adjoining States of Delhi, 

Punjab and PEPSU are being engulfed by 
shifting sand every year. The most 
spectacular erosion is that of the Siwaliks in 
the Punjab. Thousands of acres of these foot-
hills have been ruined by gully erosion caused 
by overgrazing and hacking of trees. 1 have 
adopted the above from an article of Director 
of Soil-erosion. 

My point is this. Without careful planning 
of anti-erosion measures it is not possible to 
increase the fertility and stability of our land 
on which depends the prosperity of our 
country. Soil conservation is the crying need 
of the day and therefore it should form an 
integral part of our schemes for the 
accomplishment of these river valley projects 
which are creating these new problems for the 
agriculturists. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE) : There are a number of 
speakers on the list here and there is 
hardly an hour left for the discussion 
because at 4-30 I wish to call the hon. 
Minister to reply. Unless it be the 
wish of the House that they will sit 
after 5 P.M............. 

PROP. N. R. MALKANI (Nominat 
ed) : Sir, I had given my name the 
day before yesterday. I have made a 
study of it. I am not getting a 
chance. I rarely speak on subjects 
which ....... (Interruptions). 

SHRI AKBAR ALI KHAN (Hyderabad): 
We may sit till six but those who are going 
tonight should be given first chance. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE) : Let me make it clear. I am 
suggesting this because I do not wish to 
restrain Members from speaking on this 
important Resolution but it is not possible 
that all the Members who have given their 
names will have the chance to speak, unless 
the House agrees to sit after five. 

PROF. N. R. MALKANI: It is an important 
discussion and we must get time for it. We 
should really get 20 minutes, not 15, but 1 
leave it to you. 
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THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE) : Do I take it that the House agrees to 
sit till six in the evening? 

SHRI GULSHER AHMED (Vindhya 
Pradesh): Sir, today is the last day and most 
of the Members are leaving tonight.   It will 
be very difficult. 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): Those who do not want to speak, 
they can go. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE) : I suppose you do not insist on your 
proposition not to sit till six because the 
general sense of the House seems to be to 
continue till six in the evening. 

SHRI GULSHER AHMED: All right. 
THE VICE-CHAIRMAN (SHRI V. K. 

DHAGE) :   Then we will sit till six. 

PROF. N. R. MALKANI: Sir, I welcome this 
motion and also the amendment that has been 
moved, because I think that the Report gives 
us a very good picture on the whole of the 
progress made in the execution of the Five 
Year Plan. I also thank the Minister for giving 
us a true report of things. It is for us to read 
and find out whether the progress is rapid or 
whether the progress is slow. It is no use my 
wasting the time in telling you about the 
several achievements. Achievements are good 
so far as production is concerned. 
Achievements are appreciable so far as food 
production is concerned, so far as cotton 
production is concerned, so far as cloth and 
cement production is concerned. I must point 
out that we have had very serious deficiencies 
some time back. Not only has this Plan even 
in the third year helped us to make up the 
deficiencies it is also true to say that this Plan, 
more than that, has rehabilitated a number of 
industries. I being a refugee, I know what it 
means. It has tried to rehabilitate the refugees, 
it has tried to rehabilitate the Rail-s, it has 
tried to rehabilitate the Posts and Telegraphs; 
it has tried to rehabilitate so many other 
things. We quietly forget all this, we think as 
if 

the British when they went out gave us a 
running concern. It was not a running but a 
wasted concern. We have now made it a 
running concern in many ways. So the Plan 
must be looked at from both these points of 
view—making up the deficiencies which were 
serious and in vital matters and rehabilitating 
us on-various fronts. Sir, from the short-term 
point of view we have done a great deal. I 
would say as regards price level the index 
figures show that at the start of the Plan it was 
458— taking it as 100 in the base year 1939 
—and now it is 385. The prices have been 
reduced by nearly 80 points and they have 
been more or less stabilised there. More than 
that I would say that there has been an all 
round comprehensive progress on various 
other fronts. More or less this is the first time 
that such a comprehensive national Plan 
taking India as a whole has been put into 
execution and we have more or less succeeded 
about it. It is the first step to give us con-
fidence, to give us hope for the next jump. I 
take it that we are now in a position to have 
some confidence that we can go ahead—not 
that we have gone ahead very much—but we 
have taken a step forward and we are now in a 
better position to make a big jump and we 
must be ready for it. 

The last time I spoke on this matter —
because I study this with a little anxiety and 
interest—I said that there were deficiencies 
and lacunae and they still persist. In 
expenditure we have spent only Rs. 885 
crores in three years. We have just got to 
spend Rs. 565 crores next year and Rs. 745 
crores in the year following, that is about Rs. 
1,200 crores or more in two years. Are we in a 
position to spend that much? Is our 
administrative machinery tuned to that? Is our 
personnel tuned to that? Is our wish, our 
desire, our urge sufficiently strong to be able 
to incur this expenditure? I have a suspicion 
that we are going to have a short-fall of about 
Rs. 200 to Rs. 300 crores. And that is all the 
more said because it is just the time when   
more   expenditure   can  be   in- 
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curred and should be incurred, because today 
there is little fall in prices. That must be 
arrested and in order to arrest that we can and 
must spend more. I have my own doubts, but 
I wish we could spend more. I feel if we did 
spend more, then the rot would be stopped 
and the prices would be stabilised.   We   
want  stable   prices. 

Worse than that, I do feel that so far as 
village industries are concerned, they are yet 
a neglected ignored sector. The figures are, to 
my mind, very disconcerting. The Centre has 
sanctioned Rs. 15 crores. We have spent only 
Rs. 123 lakhs in three years. The States 
sanctioned Rs. 12 crores and we have spent 
only Rs. 3-95 crores and that, too, only in 
seven States. We have got Rs. 18 crores from 
the cess, six crores per year, and we have six 
crores of rupees to spend each year. But we 
have spent only Rs. two crores and a little 
more in 1953-54. Taking all these together, 
we have nearly Rs. 50 crores to spend and I 
do not think that we are going to spend even 
one fourth of that. 

Sir, I have this Report, and as my hon. 
friend said, they are planning for full 
employment. I will come to full employment 
later on. You will find there that the village 
industries are almost completely neglected 
and it is sad because there is no full awaken-
ing, no urge, no faith in it. We are working 
from the top; it must be from the bottom. It 
must be from the village, as a community. 
Unless the village as a community is 
organised and it has some co-operative 
societies, multi-purpose co-operative 
societies; and unless this work is entrusted to 
them, this thing will never come up. This 
requires three things. It requires a market, a 
local market—not a foreign market, nor any 
inter-State market. More than a market, it 
requires rural finance and today it is very 
limited. There is hardly any rural credit what-
soever. It is another important, very serious 
matter. And, thirdly we must have a co-
operative organisation for reviving our village 
industries, in the villages themselves. I find 
all these    three    matters     lacking    and 

seriously lacking. Sir, I beg of the hon. 
Minister to change the approach. It cannot be 
from the top; it must come from the bottom. It 
is time that we organised the village 
Panchayat as a community, and we must put 
our greatest emphasis not on the private 
sector and the public sector, but on the co-
operative sector. That cooperative sector must 
be organised in a new way, not as in the past, 
from the top again. Here again, without the 
enthusiasm of the people themselves and 
without that co-operative approach, I do not 
think that the village industries can be 
revived. Without a local demand and a local 
supply the village industries cannot be 
revived. I do wish that you will pay more 
attention than you have been paying up till 
now. 

So, also about education, it makes very sad 
reading. The figures are disappointing, 
especially in regard to elementary and basic 
education. The Centre had sanctioned Rs. 41-
5 crores. It had spent hardly 7 crores. The 
States sanctioned Rs. 119 crores. They have 
spent only half of it and they have spent only 
Rs. 70 lakhs upon basic education. They spent 
Rs. 50 crores on primary and elementary 
education and only Rs. 70 lakhs on basic 
education. Though they had sanctioned Rs. 1-
9 crores, they have actually spent only Rs. 70 
lakhs. They have no faith in it at all. This 
seventy lakhs of rupees, I would like to know 
on what and how they have spent. They 
always complain that trained teachers are not 
there. I always complain that you do not train 
enough teachers. It is for you tomorrow to 
declare that hereafter all teachers will be 
trained only in the basic method. I do not 
know of other States but Assam has done 
well. They have faith in basic education. 
Elsewhere there is no such faith. They do not 
train the teachers and then they say that the 
teachers are not available. They dq not go out 
for getting donations of land and then say 
there is no land at all. It is because they have 
no faith that they put up junior basic schools 
up to the fourth class or the fifth class. No 
basic education school can succeed 

97 RSD. 
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[Prof. N. R. Malkani.] unless it has the full 
complement of eight classes. Not even in 
Assam are there eight class basic school. 
Though you have got full basic schools, you 
do not give a fair trial at all. You don't have 
faith in it and I do challenge that the Directors 
and Deputy Directors have no faith in the 
basic education system at all. I do believe that 
it is a criminal thing, a waste, to send our 
people for training to Norway, Sweden, 
America and other countries. People from 
Norway and other countries have come here 
and said that basic education is good—it is 
perfect basically and academically. But when 
they come here to see the execution of the 
system they are hurt about it. What Mahatma 
Gandhi wrote about basic education and what 
has been proved by educationists to be the 
best is not being implemented by the Ministry 
of Education. 

Sir, these are lacunas which are very 
serious. They are very important because they 
affect the quality of the scheme, not the 
quantity of the scheme. And I do feel that the 
quality of the Plan will depend on the human 
element and the human element depends upon 
the social and educational side. The social and 
the educational side has been very much 
neglected. 

(Time bell rings.) 

Sir, there is no time left and I shall wind up 
in a few minutes. Only one and a half years 
are left for the completion of the Five Year 
Plan. Even now you can very much change 
and tone up the whole scheme. You have said 
in the other House that two years hence the 
land reforms will be completed. I say, go 
ahead with it. As it is the common man does 
not feel that there is a Plan. He does feel the 
effect of the Plan when land comes to him. I 
went to Bihar and this was •what was said 
there: 

 

Sir, if land reforms are completely 
implemented, the whole tone of our rural 
areas will change and they can be and should 
be implemented within the next two or three 
years. That will prepare the real ground for 
the next Plan. If you do not have land re-
forms, you cannot be successful in the Second 
Plan. Land reforms mean that a ceiling, a limit 
should be put on the holding of cultivated 
land, with a limit upon acquiring new land. If 
all these ceilings are fixed and the land 
reforms are completed within the next two or 
three years, I will have then faith that the next 
Plan is going to be something big, something 
important. The common man will feel 
exhilerated about this Plan. 

Sir, I would suggest only one or two points 
more. You must also prepare the proper 
personnel. You are hard at it and you are 
doing it fairly well. Also, at the lower rungs, 
the village level worker is being trained for 
about six months. May I ask, Sir, why they 
are not being trained properly? Sometimes 
they are trained for four or six months only. 
The village worker should be trained for one 
and a half years, if not for two years. I have 
studied the Kasturba Trust Training work. See 
how they train the people. They train the girls 
for two years there. It is a thorough training 
for two years. In the Plan the village level 
worker has been there for two years and is 
getting some training. But this is what I find, 
that the higher you go the less trained is the 
staff. Officers are more conceited, they are 
more ignorant. The project officers claim to 
be trained. We went to Nilokheri and we saw 
the staff there being trained. These people 
have to be trained, retrained and reeducated. 
They do not believe in these things at all. The 
man at the top is not properly trained; he has 
to be trained, has to be re-educated. Thr-man 
at the bottom is willing to be educated. Give 
him a chance. The man at the top is a mis-fit. 
Generally he looks for transfer and promotion 
only. A number of project officers who are 
there today will not be there tomorrow.   I 
challenge the hon. Minis- 
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ter to give me the figures frem 1950 to 
1954. Hardly five per cent, have 
remained in their posts. All of them have 
gone and changed. They get their 
allowance, they get their jcbs In this way, 
there is no stability at all. Therefore, I 
say, look to your personnel. Without 
proper personnel, the next Plan cannot be 
implemented. 

THE VICE-CHAIRMAN (SHRI V. K. 
DHAGE) : Shrimati Savitry Nigam. There 
has been no contribution by the ladies on 
the Five Year Plan. 
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SHRI S. MAHANTY (Orissa): Mr. 
Deputy Chairman, I feel diffident to offer 
my remarks on the Progress Report of the 
Five Year Plan at the end of the fourth 
year. You have been good enough to 
allow ten minutes. That means, one 
minute is equal to Rs. 200 crores, and 
computed in years two minutes are equal 
to one year. There are 21 aspects of this 
planning, and so each aspect of the Plan 
will get about half a minute of my atten-
tion. 

MR. DEPUTY CHAIRMAN: You are 
quite capable of making a good speech in  
ten- minutes. 

SHRI S. MAHANTY: With all respect, 
I will say that a Government which 
cannot plan a debate is certainly not 
qualified to plan for the nation and for 
evolving a Five Year Plan at that. Sir, for 
a member of the Government side, the 
Progress Report of the Five Year Plan is 
just like painting the lily red. For a 
member of the Opposition, it is like 
painting a dark kettle in a darker shade. 
As in most cases, in this particular case 
the truth does not lie in the middle. I 
think it lies in one of the extremes. 

Now, coming to the credit side of the 
Plan, we find that first it is the increase in 
food production; in the second place, 
increased production of consumer goods, 
and then a reported five per cent, increase 
in the per capita income of the country. 
If we come to the debit side, it is very 
upsetting. The shortfall in expenditure is 
to the extent of 50 per cent. In the public 
sector we find that we have only spent 
about 40 per cent, of our total estimated 
expenditure. Unemployment is on the 
increase. The Government cannot say in 
one breath that there has been increased 
production and at the same time there has 
been increased 
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unemployment. That leads to a blind alley of 
logical fallacy. No. 3, production in certain 
sectors of industry has fallen. No. 4, the cost 
of living index does not show any indication 
of appreciable fall. No. 5, the per capita 
income has not increased. Even this Progress 
Report which has been prepared with a 
certain objectivity of mind for which all my 
thanks are due to them, has admitted that the 
per capita income has not increased. Of 
course, there has been an increase of five per 
cent. 

PROP. N. R. MALKANI: It is only 2 per 
cent. 

SHRI S. MAHANTY: But the Progress 
Report itself points out: 

"From the point of view of increasing 
substantially the aggregate investment in 
the economy, there are, however, a few 
pointers which pose a problem. For 
example, the yield from certain known 
forms of private savings—for example, 
insurance premia, increase in deposits, and 
in share capital of co-operative banks, 
small savings, etc.—has not. been going up 
to any marked extent, and there is little 
evidence of an increased rate of saving in 
these directions. Neither in public savings 
as recorded in Government budgets nor in 
visible private savings can one see so far 
the impact of increased incomes 
consequent on higher levels of production." 

Therefore, the claim of any increase in the 
per capita income is exploded. 

PROF. N. R. MALKANI: It has increased 
by 3 per cent. There are three years more to 
make it five per cent. 

SHRI S. MAHANTY: But the fact remains 
that it has not reflected itself in any increase 
in private savings. Therefore, it is a debatable 
point whether there has been any increase at 
all. If there has been, what are the sources 
from which the Government deduce this? Sir, 
only in the sector  of food  production the  
target 

has been txceeded by 50 per cent. But this is 
not due to the Ministry of Irrigation and 
Power. It has been due entirely to the weather 
God, if there is one. Even in this Progress 
Report it is admitted that seventy per cent, of 
the increased food production has been due to 
favourable weather and 30 per cent, is due to 
the irrigation facilities and there too we have 
been spending crores and crores of rupees, 
infinite sums, for our river valley projects in 
the name of irrigation but the increased 
irrigation has not come from these multi-
purpose river valley projects but it has come 
from the small irrigation projects in 
developing which the Government are very 
chary. 

Sir, somewhere, I think in Calcutta, the hon. 
Finance Minister said about this Plan that it is 
a preparatory plan. I think this is the best 
defence of the Five Year Plan and at the same 
time it is its worst indictment. In a nutshell it 
means that it is a plan for a plan. It is a 
preparatory plan and when it comes from an 
authority like the Finance Minister of India, it 
only indicates how the Government are now 
viewing their own plan. It is a plan for a plan 
for which the nation will have spent Rs. 2,000 
crores at the end of the year 1956. Now I am 
coming to one or two aspects of this Plan. I 
cannot possibly do justice to all its aspects. I 
come to education. Plan does not mean 
increasing more buildings or more river valley 
projects or setting up more new industries and 
factories. Plan, in its essence, must mean 
building of men—building a nation. Now we 
all know and we are all agreed on this point 
that the percentage of literacy in India is the 
lowest in the world. Therefore in the fitness of 
things, the Five Year Plan made an elaborate 
estimate for the spread of education. Now in 
the sphere of education, only 43 per cent, of 
the total estimated expenditure has been spent. 
Even though in season and out of season this 
Government sheds crocodile tears over the 
illiteracy that abounds this country or in 
which this country is steeped, only 43 per 
cent, of the estimated expenditure on 
Education has been spent at the end 
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period.   I    don't think if there can be any   
worse   impeachment of the Education 
Ministry than this. 

Then again, what was the educational 
policy of the framers of the Five Year Plan? 
They professed that the education of our 
country must get a new orientation, that more 
emphasis should be laid on vocational 
training, on technical education than on 
liberal University education. Yet if you 
analyse the expenditure on the educational 
plan you will find that in University and pre-
University education a total amount of Rs. 22-
89 crores have been invested while on 
technical and vocational education Rs. 16-94 
crores have been spent. That explains why the 
Government has failed to solve the 
educational problem of the country. We don't 
make any investment and we don't plan out 
for spread of technical education in this 
country. As a result, I was pointing out the 
other day, we are going on bringing welders 
and concrete mixers from abroad in the name 
of experts by paying them fabulous salaries—
that too income-tax free and with all 
privileges attached to that. Here in the country 
we fail to produce the welders and concrete 
mixers who are in great demand in the river 
valley projects. That is the Education 
Ministry! 

Now, coming to another aspect—a most 
important aspect of the Five Year Plan—it is 
the local development work. That means 
evoking popular support for the successful 
execution and implementation of the Plan. 
This House will remember that some time 
back the Government of India sent a team of 
Engineers to China to study the execution of 
the Husi project in China. They came back 
and submitted a report. That report made a 
clear recommendation for enlisting popular 
support in the execution of the big river valley 
projects. Last session we had a big debate as 
to how to enlist the popular support. The hon. 
Ministers who are present on this occasion 
were also present on 

that occasion and we heard many a sermon 
from them on popular support and co-
operation. What hap-pended in Kosi? I charge 
the Government that while thousands of men 
were coming and offering their cooperation to 
the Government, there was no machinery 
which could utilize their co-operation in 
building the Kosi project as a result of which 
the Kosi project has been much delayed. The 
starting of the project has been much delayed. 
The Government's excuse is that they had not 
yet formed the Kosi Control Board. Therefore 
they were not able to utilize that popular co-
operation in the execution of the Kosi project? 
And why was there delay in the setting up of 
the Kosi Control Board? Because a suitable 
Chief Engineer could not be available and 
therefore that Board could not be set up. If 
you go to the Damodar, the same excuse was 
offered there too. "We could not get a suitable 
engineer and therefore we could not form the 
D.V.C. earlier on a much better, basis". If we 
go to Hirakud, we also find the same thing 
there. In Bhakara also similar excuse is being 
trotted out. But recently, I think last week, 
Mr. Visweswarayya, one of the most noted 
engineers that India has produced, an engineer 
whose talents have been recognized by not 
only the Government of India but by foreign 
Governmentoas well, an engineer whose 
experience is a real asset to this country and 
who has also been responsible for many river 
valley projects in the South—in connection 
with the Convocation address of the Poona 
Engineering College said that it is a pity that 
the Government of India have been recruiting 
engineers from abroad and not relying on 
their own engineers who could have done that 
work probably with as much better efficiency 
as the foreigners—may be with much better 
efficiency. 

MR.   DEPUTY  CHAIRMAN:      It  is 
time. 

SHRI S. MAHANTY:  I am finishing in two 
minutes.   Therefore this local 
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development work everywhere has resulted in 
frustration and everywhere it has brought 
home to the people the truth once again that 
this Government does not mean business 
though it means words. 

Then another big achievement which is 
being claimed on the part of Government is 
the Community Projects. One does not know 
really after going through all the bulk of 
literature that is being supplied to us on these 
Community Projects as to where propaganda 
ends and truth begins. I have been to one or 
two Community Projects areas. The basic fact 
remains that unless you increase the income 
of the people, unless you increase their 
earning capacity, merely by providing them 
with good roads or by providing them with a 
dispensary here or a school there you are not 
going to solve the perennial problem —the 
problem of poverty. It might be very good 
from a strategic point of view from a political 
point of view but certainly these Community 
Projects are not going to solve the problem—
the basic problem of poverty in India that is 
there. 

MR. DEPUTY CHAIRMAN: You have 
taken 15 minutes. Dr. Dutt. 

DR. N. DUTT (West Bengal): Sir, I have 
listened to the various speeches that have 
been made on this Resolution on the Progress 
of the Five Year Plan. Some have appreciated 
the progress and others have not. As a matter 
of fact, in such a huge scheme as is envisaged 
in the Plan, it is not possible to expect 100 per 
cent, success in every sector and naturally it 
has not given full satisfaction to all. The 
Report itself has taken note of this and it has 
pointed out the deficiencies. We should, how-
ever, be proud of what has already been 
achieved, specially in the river valley projects 
and the hydro-electric schemes. The hon. 
Minister in his speech pointed out that the 
Plan was drawn up at a time when there was 
shortage of food, and therefore the whole 
approach of the Plan was towards   increasing      
agricultural   pro- 

duction, and its attention was rivet-ted on that 
problem, how to overcome that acute shortage 
in food, how to increase the agricultural 
production of the country. Food production 
has been increased and in the process the 
Government have tried to reclaim waste-land 
by starting irrigation schemes. These huge 
irrigation schemes naturally take a long time 
to be completed and to yield results and some 
of them have not yet been completed. But 
many have been partially completed and 
already they have benefited certain areas in 
the land. The present position as regards food 
crops is a very happy one. It is rather 
incidental, I should say, on account of the 
good monsoons. The Minister also has not 
taken credit for this happy position as regards 
the food grains are concerned. But it must be 
admitted that irrigation projects which have 
been partially completed have also added 
about 30 million acres to the area under 
cultivation. Apart from that all the State 
Governments are engaged in this work and 
their efforts are being directed towards giving 
better seeds to the farmers, distribution of 
fertilizers, sludge, compost, etc. and they are 
also closely observing all the activities of the 
various cultivators. This has gone a great way 
in increasing the production of food grains in 
the States. Therefore, I should like to submit 
that the Government can claim some credit for 
this increase in the food grains and it is not 
wholly due to the monsoons. The Government 
of West Bengal, I should say, in the Depart-
ment of Food and Agriculture have taken great 
care in this direction. They have awarded 
prizes for the production of good crops and 
they have given financial assistance to the 
agriculturists. The money that the Pakistani 
agriculturists have got they have utilised in 
agriculture and naturally this has helped them 
to get more production. They have cleared all 
the land which was infested by malaria and 
they have improved it and this is partly the 
reason for the extraordinary increase in the 
case of Rersa). 
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The increase for the whole of India is no 
doubt about 11'4 per cent, quantitatively and 
that is a happy position from the point of view 
of the consumers. I would like to add that this 
is a rather unhappy position from the point of 
view of the cultivator. The index price of 
cereals have come down from 493 to 403 that 
of pulses from 505 to 253. This has serious 
repercussions on the cultivator and I feel that 
the Planning Commission has got a duty not 
only to increase the production of food grains, 
not only to see that the consumer gets ade-
quate quantity of food, to see that the controls 
are lifted, but has also got to see how the 
cultivators can be saved from a fall in prices, 
how the energy and the industry of the culti-
vator can be maintained. Sir, it is well-known 
to Government that when the sugarcane price 
stood at Rs. 1/12 per maund, there was ample 
production of sugarcane and there was surplus 
of sugar in the land and even the Government 
imposed an excise duty on it. Similar was the 
case of jute. When the price of jute was good, 
there was ample jute produced. But as soon as 
the price of sugarcane was brought down to 
Rs. 1/5 or Rs. 1/7 the production also went 
down. Similarly when jute was taken from 
Pakistan, the production of jute also went 
down in the Indian Union. So practically the 
price factor is a very important one which the 
Planning Commission should bear in mind. 
They have already tried it in the case of cotton 
and there in the case of cotton, on account of 
the increase in the minimum price the 
production has been maintained. Of course, it 
should be said to the credit of the Indian 
Central Cotton Committee and the Govern-
ment that long staple cotton has been 
produced in larger quantities in the Punjab and 
other places. I would say that it is necessary 
now to plan our agricultural production. We 
should allow to sugarcane better prices and 
see that sugarcane is produced along with food 
grains. We should not be afraid of more 
sugarcane production at the cost of food crops, 
be- 

cause now the position is clear what we can 
have ample sugarcane, we can have ample 
jute and we can also have ample food grains. 
In that way, if the cultivators can produce 
cash crops as well as food crops, the 
cultivators will be placed in a better position 
and they will be able to maintain a balance. A 
scientific examination of the soil is necessary 
and also better and scientific utilisation of 
fertilizers and the work has to be planned out 
for the country as a whole. In this way we 
should be able to strike a balance between the 
money and food crops and the cultivator's 
position will be bettered. 

Sir, we have been hearing much 
about rural banking. Theoretically it 
is very good and it sounds well. But 
those who have read the reports of 
the Reserve Bank and Davies report 
will realise that our cultivators are 
not like the cultivators of the western 
countries. Our cultivators are very 
poor and have small holdings. There 
fore any loans advanced against their 
standing crop or their holdings will 
be practically negligible. Therefore, 
the loan has got to be given in some 
other way. Under the present system 
of giving taccavi loans we know how 
few cultivators take advantage of 
them. Very few of them come in for 
these loans. From my experience in 
West Bengal I have found that when 
the Government announced that they 
would advance money to those who 
would grow cotton, and that they 
would realise the money only from 
the sale proceeds of the cotton, and 
not from the cultivators' holdings, 
even then the cultivators did not 
come forward to take such 
loans.      They cultivated the 
cotton themselves, produced the cotton and 
sold it to the Government nominated buyers. 
Therefore, I feel that this rural banking is not 
an easy matter and it will be difficult to 
achieve success in it. We can immediately 
start a price-support policy. The Government 
can come out with a plan to fix the prices of 
some of the commodities like cereals and 
pulses, put up warehouses where necessary 
and advance loans against the warehoused 
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goods, like what is done in America in the 
case of cotton. In this way we can start a rural 
banking system of advancing money against 
warehouse accommodation. This, Sir, is an 
important point and I think the Planning 
Commission should announce something 
early in this direction so that the cultivator 
may be encouraged to carry on his 
production. 

As regards the question of wages, it is 
admitted that the rural worker does not get 
more than Rs. 35/- as against Rs. 75 or 100 
earned by the factory worker in the urban 
areas. This disparity has got to be lessened 
and this should also be the business of the 
Planning Commission. This ;an be done only 
by intensive cultivation and mixed crops. 
There should be a proper soil examination 
and more scientific application of fertilizers. 
All this will tend to establish parity between 
the wages of the cultivator and those of the 
factory hands, otherwise there will be the rush 
from the field to the town for factory work 
and there will be more unemployment. 

The time available to us is short to discuss 
the big question of unemployment in all its 
aspects. It is evident that the Government and 
the Planning Commission have realised that at 
present this problem is more important than 
the problem of food ' roduction. We have to 
tackle this problem of growing 
unemployment. I think the hon. Finance 
Minister is optimistic when he said that within 
ten years, he would absorb 12 million young 
men. We will, of course, hope for the best. It 
is an admitted fact that to absorb these 
millions of young men we require huge 
development programmes and our progress 
has been rather slow. We can expect greater 
progress hereafter, with more expenditure on 
such developments. It is a fact that the first 
three years were preparatory and so in the 
next few years there will be good develop-
ment and those will be the spending years. 
Sir, we are going in for large-scale industries 
in the public sector. 

These large-scale industries are no doubt 
needed    to raise    the standard 

of living ,and to make the country-self-
sufficient and without large scale industries no 
other industry can grow;. no small-scale 
industry can grow. If we want to have more 
employment, we need more small-scale 
industries and these small-scale industries 
have got to depend on the large-scale ones. At 
present, there are about 7000 factories, large 
and medium, employing about 16J lakhs of 
people of which cotton and jute alone engage, 
9J, sugarcane and general engineering three 
lakhs and only 4 lakhs of people are employed 
in the remaining six thousand factories. Thus 
we see that the medium-scale factories do not 
give much employment and hence, we have 
got to go in for small-scale and cottage 
industries. The difficulty in the case of the 
small scale and cottage industries is that we 
have got to see that the industries stand on. 
their own legs, that they are not squeezed out 
by the capitalists or by the large-scale 
industries. Therefore, the Planning 
Commission should come out with a list of the 
goods which they consider to be manufactured 
by small-scale and cottage industries. They 
should also fix a maximum and a minimum 
limit of capital to be invested in each 
industrial unit. My experience shows that there 
are many small industries in which many 
middle-class men are working and eking out a 
living and then suddenly a capitalist comes, 
puts in huge money, buys labour saving 
machineries, imports raw material fronx 
Europe and starts business and thereby he 
squeezes out all the middle-class people 
owning small-scale industrial units. Unless 
and until we can save them from the hands of 
the capitalists, or from the application of big 
capital, it is very difficult to see small-scale 
industries flourish or give employment to 
people. Hence, we should devise means to 
save them. For instance, take the leather and 
footwear industry. There are big industrialists 
who have come into this field and it is idle to 
expect that the footwear industry will succeed 
in the face of competition. The Government is 
also squeezing out the    small-scale industries,    
In West 
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Bengal, we had a milk colony started. This 
was    originally    started   by the Australian 
Governor of West Bengal, Mr. Casey, and the 
object was to produce good bulls and cows 
for distribution among the cultivators but now 
the whole thing has been changed and that 
colony has been converted into a milk    
processing and a milk    selling centre.   This 
centre    purchases   milk from the villagers 
and sells it in the city, and has practically 
taken away the bread of hundreds of 
milkmen, of small young middle-class people 
who were doing business, by carrying milk on 
their cycles.   Again, take the case of the 
railway workshops.   They used to buy spare 
parts in the Howrah and nearby small    
engineering shops but now the capacity of the 
railway workshops has  been    increased and    
they produce their own spare parts.    This has 
led to the closure of    the    engineering 
industry, I mean small-scale engineering    
industries,   which    were producing the spare 
parts.    Similar is the case with    the textile 
machinery manufacturers, with    the    motor   
car manufacturers,   and    with  the    cycle 
manufacturers.    They are all producing their 
own spare parts now.    The textile  
machinery  makers    are    now making not 
only their own spare parts hut    also    
accessories    like    bobbins, spindles and 
shuttles.    Previously the cotton mills used to 
buy these stores from  small-scale   
manufacturers   who used to make them.   
Unless and until a line is drawn and some 
protection is given to the bobbin factories, to 
the shuttle factories and    to the    spindle 
factories, it is idle to hope that they will be 
able to give employment. The only remedy 
which  I can suggest  is that there should be a 
dovetailing of small-scale and large-scale 
industries. This can be done by asking some 
of the    large-scale   factories to   confine 
themselves to assembling and to purchase 
their parts from various small-scale firms.   In   
this way alone,   the Government will be able 
to help the small-scale    industries.    Again,    
take the case of the  cotton    textile mills. We   
have   been   spending   crores   of rupees to 
aid and give subsidies to the 

khadi and handloom industries but is that the 
way of real economic development?    I don't 
think so.   I think we should ask the cotton 
mills to    purchase  the  handloom     products;   
they should process    them,    bleach    them, 
print them and then sell them in the market.   In   
this way, if   the   cotton mills are linked up 
with    the hand-looms, both handlooms and 
mill industry will    succeed.   In    this    way 
the small-scale industries have got to be 
dovetailed with the large-scale industries to see 
that they stand on their own legs.   At the same 
time,  a line should     be     drawn,     whereby     
the capitalists should   not   put   in    their 
money or their influence.   In the case of the 
hosiery industry, you will find that there is 
some co-operation of this type.   There  is  one  
unit which produces the cloth; another unit 
does the bleaching;    another    firm    does    
the tailoring; it is this way the small-scale 
industries can be  saved.   If a cotton mill were 
to take up the production of hosiery articles    
from knitting    to finished products, how can 
the small industries stand up?   Similarly, in the 
garment making industry, if the cotton mills  
were  to  take  up  making  garments, how can 
the small-scale  garment makers stand up?    
Government takes    its   requirements   from    
large firms, not   from the   small   tailoring 
establishments.    It is time    that    the 
Planning Commission drew the attention of the 
Government Departments to take their 
requirements from    the small tailoring 
establishments. 

Lastly, Sir, I want to touch another point 
and that is that our expenditure has not been 
very good on the educational side. That means 
that in our development schemes, the scope of 
employment of the white collared middle-class 
men remains very limited. It is necessary that 
we should now give some attention to that 
aspect of the problem. In West Bengal we 
have a very large number of middle-class 
unemployed men seeking white-collared jobs. 
The only way out is to produce mechanical 
appliances by which they can be diverted to 
non-clerical works.   They are not used to 
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heavy manual labour but you will find that 
many middle-class people, who would not 
take to tonga driving, have taken to motor 
driving. They should be given machineries 
like the earth moving machineries, tractors, 
fork-lifts and such other things and thereby 
they can be diverted from their clerical jobs 
to mechanical works. 

I do not find anything done in the Planning 
Commission Report for the production of 
printing machinery. We have been talking, 
about food and textiles and all that but there is 
no mention of production of printing 
machinery. This is an item which expands 
culture and which can produce cheap 
literature. In all the advanced countries we 
find that there is development of the 
manufacture of printing machinery, 
composing machines, and all that but in our 
Report no mention has been made about 
efforts at producing printing or composing 
machinery. There is also no provision for the 
production of printing machinery and there is 
talk only of producing printing ink. 

SHRI GOPIKRISHNA VIJAIVAR-GIYA 
(Madhya Bharat): Some machines are being 
produced, I think. 

DR. N. DUTT: If this is done, I hope then 
some employment can be given to the 
middle-class people who are seeking white-
collared jobs. 

SHRI H. C. DASAPPA: Mr. Deputy 
Chairman, I should join a large number of my 
hon. friends in saying that the Plan has been 
conceived in the right spirit. A great deal of 
knowledge and experience and wisdom has 
gone into the making of it and I believe there 
has been a very honest endeavour to 
implement the Plan. Sir, one has got only to 
read the Plan and the more one reads, the 
more one finds enough material to appreciate 
and admire. We succeeded to a number of 
legacies and we were not writing on a clean 
slate. In addition to that, there were the 
colossal problems of the displaced persons, 
food scarcity, a large number of trained 
civilian hands leaving the 

country, partition and so on. When my hon. 
friend Mr. Bimal Coomar Ghose was saying 
that after all the Plan is not conceived in the 
right manner because they had not taken resort 
to surveys, to collection of data and sufficient 
statistics to plan, I just intervened by saying 
that when there is nothing else, even to have a 
machinery for collection of statistics itself 
requires a big enough plan. It cannot be done 
easily in a vast country like this where we 
have got thousand! and one problems, and 
where we have absolutely no machinery worth 
the name for collection of statistics, to 
straightaway launch on this tremendous task of 
gathering statistics and then plan, that I think 
is an absolutely-unprofitable proposition. We 
had enough of material to go by and I know it 
for a fact because I also appeared to give 
evidence before the Planning Commission. 
Before they drafted the Plan they went 
thoroughly into the questions. They had very 
capable hands, who digested this vast volume 
of material in a surprising: manner, and I 
think, Sir, nobody could have improved on the 
Plan that they have brought out in the 
circumstances. I wish anybody could suggest 
something which is not there, which could be 
an improvement. Therefore, Sir, let us not try 
to be critical with regard to that. Now, i Sir, 
the task is a very big one; it is a colossal task; 
it is a task for giants. Let us not minimise these 
things, as though if anyone of lis were there 
we could have worked a miracle.   It is 
impossible. 

SHRI S. BANERJEE (West Bengal): 
......... and that task has been left to 

pigmies. 

SHRI H. C. DASAPPA: If my non-friend 
had a little patience, I was just going to the 
subject. Thank God, this country is still 
producing giants. That is the one hope of ours. 

AN HON. MEMBER: They are on the other 
side. 

SHRI H. C. DASAPPA: Whether the 
tiny       opposition ............. (Interruption) - 
Sir, you have been   pleased to   give 
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minutes; there will be  enough time for them 
to speak. 

SHRI B. GUPTA: Many of the giants 
started in 1946. 

SHRI H. C. DASAPPA: Thank God that 
even if the microscopic Minority does not 
choose to appreciate the .giants in the land, 
the world at any rate acknowledges them and 
therefore that is our hope. And with that 
hope, Sir, and with confidence in ourselves 
and with ;he confidence that the generality of 
the people have the wisdom to select the right 
sort of men, let us go forward. If there is 
anything wrong in the selection of leadership, 
don't blame the leader; blame yourselves in 
the land that you have not quite enough, 
greater following to select a better leadership. 
Therefore, Sir, let them not try to meddle 
with me. 

Sir, I am glad to find that there has been a 
lot of reasonable criticism and a lot of 
constructive suggestions also. After all, this 
big Plan and its implementation have got to be 
measured hy what it brings to the doors of the 
common man. There is no doubt about it. 
Does he feel en'.hused by the working of this 
Plan is the one measi/ring rod, the one 
criterion by which we should judge plans. 
Now, Sir, on that there is likely to be some 
differences of opinion; I am not going to say 
that there won't be room for opinions. I myself 
am anxious that there should be a great deal 
more of tempo added to this Plan, a great deal 
more of sympathy being brought to bear upon 
the working of the Plan and measures 
improved to secure the wholehearted co-
operation of enthusiastic men in the land. Sir, 
there I agree there is room for improvement, 
and therefore, however good a measure may 
be, however good a scheme or a project may 
be, it depends upon those who work the 
scheme and who implement the projects, and 
therefore a great deal more of  the     
importance  has   got     to  be 

placed on the question of the selection of 
personnel. On that I think some hon. friends 
have also suggested and I want to emphasise 
this fact that when we select the men to 
implement this Plan, it should not be merely 
the question of, as I said in another case, an 
intelligence test and so on, but his whole 
approach and attitude and frame of mind as 
to whether he is prepared to throw his whole 
heart and soul into the working of this grand 
scheme of projects. That should be one of the 
main qualifications of a man in the mat'.er of 
selection of personnel. 

Sir, I agree with many of my hon. friends 
who said that there are some primary needs 
which have got to be met. I am not going into 
the whole range of the Plan and all that, but 
there are some primary needs which are 
necessary. Food luckily has been solved. It 
has ceased to be a big problem though I 
understand very well that the quality of food 
leaves a great deal for improvement. Sir, we 
have seen in the western countries what kind 
of good food with vitamins and calories they 
take and what is it that we are giving to our 
people, especially the children for instance? 
They have hardly enough milk to go by for 
themselves. So if you take that one little need 
of our growing children, the question of 
supply of milk, I think there is a lot to be 
done, a great leeway to be made up before we 
can reach anywhere near the ordinary 
standards prescribed for feeding children. But 
even so, Sir, there has been a giant stride 
made in the matter of  solving  this  food  
problem. 

What I would next go to is the question of 
how the villages react to this Plan. Now, Sir, I 
would suggest that one of the first things is an 
approach road to a village. If civilisa-lion, 
light, learning, development, rural 
reconstruction, village industries and so on 
are to reach the village, there must be at least 
a road. May T know, Sir, how many villages 
in India today have not even an approach 
road. 
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The next basic thing is a drinking-water-well. 
Let us have education, colleges, universities 
and 'all these things a little later, but we 
should have at least an adequate and pro-
tected good drinking water supply for every 
village. May I know. Sir, how many 
thousands of villages or lakhs Df villages are 
still in India without protected  water-supply. 

Then, Sir, we are talking of eradicating 
illiteracy in the land. Now, for instance, as I 
said, I returned from Turkey only the other 
day, they had formerly about 8 to 10 per cent, 
of literacy. Today they have already reached 
the figure of 50 per cent, and they have gone 
ahead. Kamal Ataturk who introduced the 
Latin script, he himself, whenever there was 
time, ujed to teach alphabets to the people. 
Almost every Minister, every Deputy, 
Member of Parliament, everybody was 
enthused to do this, and today everywhere 
there is this Latin script. The other Arabic 
script is gone and 50 per cent, literacy has 
been obtained. Can't we with the vast number 
of literate people and the intelligentsia 
among us mobilise them to eradicate 
illiteracy much sooner than what they have 
done? 

Then the next question, Sir, is, as I said 
after schools, a bit of a hospital or a 
dispensary. How many villages have got or 
are served—I do not want to say a dispensary 
for every village but for a group of villages—
how many groups of villages have got dis-
pensaries. Of course I know for a fact that in 
certain States they have tackled the problem 
fairly successfully. 

So these are some of the primary 
requirements which we have not yet given 
everywhere and we should plan to give them 
before we think of the other bigger things. 

Anyway, let me pass on because I have got 
to hurry through. I do not know whether 
anyone has referred to it   already  because  I   
have  not  been 

here throughout. It does not matter how 
many plans we prepare and implement; along 
with the progress of the Plan you have got 
the progress of the population also going far 
ahead of the Plan and however vast the plans 
may be, we can never catch up with the 
population that is growing. Therefore. 
whatever my other hon. Members may feel, I 
personally feel that some large measure of 
importance must be given to family planning. 
Otherwise all the increase in food 
production, all these things wiM. mean 
nothing except that the same measure of 
poverty will continue to prevail in the years 
to come. Unless we cut down the rapid 
growth of population that is there in the land, 
we won't be able to increase the standard  of 
living  by  any  means. 

MR. DEPUTY CHAIRMAN: There are 
still some more speakers. 

SHRI H. C. DASAPPA: May I know how 
many minutes more I have? 

MR. DEPUTY CHAIRMAN): You have  
already taken  ten  minutes. 

SHRI H. C. DASAPPA: I will finish. 

Sir, I want to deal with one more aspect. 
We are talking of public sector and private 
sector. When we talk of priva'.e sector I 
would like my hon. friends to turn to page 
170. Though the Resolution of 6th April, 
1948 referred not only to the Union but also 
to other States in India, you will find there on 
page 170 that there are only 11 industries in 
all the States, Part A and Part B taken 
together. I want to say that this is wholly un-
satisfactory. Let the Central Government take 
up the bigger industries but the State 
Governments must have their own industries 
in order to see that there is rapid 
industrialisation at the S'ate level and so that 
they may be able to earn money and reduce 
the burden on the general tax-payers. That is 
the only way I think in which it would be 
possible to lessen the burden  of  taxation     
on   the  masses. 
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revenue. Unless we develop productive 
assets, how is it possible to get more money 
for these welfare schemes. If you tax people 
who cannot afford to pay, that will be an 
unprofitable and ineffective way of solving 
the problem. So the only way is to develop 
these product;v assets and I wish that the 
State Governments should take to starting 
more and more industries. And how is this to 
be done? Sir, individuals or rather small 
enterpreneurs cannot sponsor industries 
because that means collaboration with various 
other people and so on. If they cannot do it, 
who are the other people to do it? It is only 
the big houses, maybe the Birlas, the Tatas 
and others who will have to start them 
because they are the only people who can do 
that. Therefore I suggest that it should be the 
duty of the Central Government as well as of 
the State Governments to promote these 
industries and launch them, either as wholly 
State-owned or as par ly State-owned and 
partly subscribed by private capital. Where 
the Government takes, there is a great deal of 
confidence and they will more readily come 
forward to subscribe. Therefore I feel that it is 
one of the lines of development which will be 
very  useful. 

There is only one more thing which I want 
to refer to before I sit down. Reference was 
made here to the help that is to be rendered to 
the backward classes like Scheduled Castes, 
Scheduled Tribes and others. Let us 
understand the significance of this. We have 
now adult franchise and the masses ask us, 
'What is it you have secured for us? What 
does this freedom, this change-over from 
slavery to independence mean to us'? Unless 
we try to do something for these masses, my 
fear is that we cannot justify the securing of 
independence and freedom. When my hon. 
friend Mr. Saksena was referring to them, I 
wanted him to be a little more cautious. After 
all, if we have these vist masses, more than 
80 to 90 per 

cent, of people still grovelling in igno 
rance, illiteracy, poverty, squalor and 
misery, we cannot justify to them 
the freedom that we have got. So 
theirs must be our main concern and 
it is the path of wisdom to see that 
there will be no more backward clas 
ses at all and it is only by that way 
that we can justify the freedom and 
I think any Plan worth the name 
ought to see that this distinction bet 
ween backward and forward classes, 
between the rich and the poor, is 
eliminated. Sir, I do not want to say 
anything more. I only want to 
say.......  

Ms. DEPUTY CHAIRMAN: There are 
five more speakers. You must finish.    I am 
sorry. 

SHRI H. C. DASAPPA: It is about the 
Malnad area. There we need not start these 
big irrigation schemes. Nature gives copious 
rainfall. If you just give them communication, 
a bit of a help in that matter, you will see that 
millions and millions of acres could be 
brought under cultivation. It is a simple thing. 
I wonder why it has not struck our planners. I 
wish that they would take note of it. 

MR. DEPUTY CHAIRMAN: Yes, Mr. 
Sinha. Only five minutes. I am very sorry. 
There are still five more speakers. 

SHRI RAJENDRA PRATAP SINHA: Mr. 
Deputy Chairman, I do not know what I could 
say within five minutes. This is a big 
problem. I would only say, Sir, that it was 
very unfortunate that this House was given 
this opportunity only at this late stage to 
debate this very important matter. 

Sir, as you are aware, of late both the 
Government and the private sector have given 
their attention to the problem of expanding 
the industrial potential of the country. Sir, it 
is more or less the consensus of opinion that 
in our present plan industry was not given 
that place of importance that it ought to have 
been given and therefore they want to give a 
greater prominence   and  importance  to  
industry 
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ia the next Five Year Plan in order to improve 
the standard of living of the people. Therefore 
you will find that '.hey have started offering 
all kinds of incentives to the private in-
dustrialists to take a more vigorous part in the 
indvistrial expansion of the country. Sir, you 
are aware of the Shroff Committee's Report 
which has dealt with the problem of finance 
of the private sector. The Ministry of 
Commerce and Industry has put up an 
Industrial Development Corporation and now 
there are negotiations going on for setting up 
and Industrial Credit Corporation as well. But 
the basic point that has to be answered is this; 
whether the industrial progress can be brought 
about merely by increasing the supply of 
finance for industrial development schemes. 
The other question which arises and which 
needs an answer is this; whether our industrial 
structure which is emerging is evenly 
balanced both in relation to each of the 
industries included within the structure and in 
relation to other sectors of the economy. Was 
it right for our planners to assume that the 
problem of adequate gains and effective 
utilisation of capacities will be ipso facto 
solved by merely putting up more industries? 
Sir, our resources are limited and therefore we 
had to embark upon a planned economy, so 
that our limited resources might be utilised to 
the maximum and to the best of our 
advantage. Therefore you will find that the 
Planning Commission placed first priority for 
the utilisation of the existing capacities. That 
was priority No. 1 for the private sector. Nor, 
Sir, the Planning Commission in their Report 
have said that despite the general rise, produc-
tion in most industries was still much below 
capacity, due in most cases, to lack of demand 
at current prices in the domestic and  external 
markets. 
5 P.M. 

Sir. I would like to examine this question 
in a little detail and if you will permit me, I 
will quote to you from an eminent professor. 
Prof. C. N. Vakil, of the School of Economics 
and 

Sociology, University of Bombay. He 
has analysed the figures as provided 
in the "Monthly Statistics of Produc 
tion of Selected Industries in India" 
and says: "In both 1952 and 1953, 
nearly half the number of industries 
worked a', a level ol utilisation which 
was less than 50 per cent, of their 
capacity............ Thus, in all 40 indus 
tries, out 01 a total of 78, were work 
ing at less than 60 per cent, of capa 
city for a period of three years or 
more. In other words, about 57 per 
cent, of the industries worked for a 
period of three years or more at less 
than  60 per cent,  of capacity.    This 
requires      careful      consideration............." 
He has, therefore, concluded; "Not always do 
industrial plants work to full capacity. Most 
of the industrial firms would like to have 
some reserve capacity to meet sudden 
demands. This would explain some under-
utilisation, but the extent of under-utilisation 
that is observable in the case of a number of 
Indian industries is definitely above that 
which can be explained on the above basis". 
Sir, yesterday our Planning Minister was 
waxing eloquent on the achievement of 
individual industries. We are glad that we 
have achieved the target of production or we 
have exceeded them in most of the individual 
industries. But I would beg of him to take the 
picture as a whole, of the entire industrial 
sector. And what ia the result? We have seen 
that the very eminent professor has calculated 
from the Government publications, that less 
than sixty per cent, of the capacity is being 
utilised. What is the result? Even the first 
priority which was laid down for the private 
sector has not yet been fulfilled, that is to say, 
the utilisation of the capacity. Why has this 
happened? The planners have failed to give 
adequate attention to-the vital aspect of 
consumer's expenditure. What is the good of 
bavins' increased production, if we cannot 
increase our purchasing capacity? They have 
failed to realise this position. They have 
failed to see the coming of a further crash in 
this direction. We  have  seen,  our  friends 

S7 BSD. 
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[Shri Rajendra Pratap Sinha.] on this 
side of the House have explained, that the 
prices of the agricultural products have 
been falling on the one hand, and the 
taxes have been increasing on the 
agriculturists, on the other. It is the 
agriculturist population who consume the 
bulk of the industrial products and unless 
we improve the purchasing power of this 
mass of agriculturists, we do not think 
that we can sustain, not only the ex-
pansion but also the existing capacity to 
be fully utilised. 

As   you   have   given   me   only   five 
minutes,   Sir,   I   cannot   say  more. 
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SHRI H. P. SAKSENA (Uttar Pradesh): Sir, 
a great national temple, an ideal temple, for 
the removal of poverty, need and starvation is 
being constructed, both on wet and drylands, 
stretched all over the country, ft is up to us to 
extend our helping hand in order that that 
temple may, in due time, be raised beautifully 
and   it  should   present   to   the   wcrid 



3449       Progress Report of     [ RAJYA SABHA ]       Five Year Plan          3450 
 

[Shri H. P. Saksena.] a very magnificent 
structure. He will be a very stupid man 
indeed,  who is now  displeased with the    
Five    Year Plan,  and  who     comes  
forward   and says that there was this thing 
wrong when the foundation of the Plan was 
laid, and there was that thing wrong when  
the  foundation     was  laid,  because he must 
know, and he must see that the whole and  
entire Plan was not going to be pulled down 
because of   its    imaginary   weaknesses   
here, there or anywhere. Sir, it is so easy to  
criticise. It  is  easier  still   to   destroy, but  it 
is  very very difficult  to construct. And, 
therefore, at this stage of  the  Plan,  which  I  
called,   at  the time   when   it   was  first   
debated   in this  House,  as  a national Plan,  
and failing   it,   I   said   that   it   should   be 
treated as the rational Plan, I say and submit 
that during the three years of its being worked 
out,    it    has proved both   its     national   as   
well      as   its rational   character.    It  only   
requires unjaundked eyes to see the improve-
ments that have been made.    In the sphere  
of railways,     industries,   food production,  
irrigation projects and so many  other  things,   
there   is   rise   all round. Even  the  national   
income   is rising, though  not  very rapidly. 

Now, Sir, these are the points which go to 
the credit of the planners. And, Sir, these 
very planners are the Government of India, 
the people of India rather who under the 
supervision and the guidance of the 
Government of India, are building this 
magnificent temple for the removal of 
poverty, and we should all help in its full 
attainment. Sir, I know that there are 
undeveloped areas still, and I know that this 
can be mended only by our adopting the 
socialistic pattern of our society, which we 
are very soon going to adopt. 

SHRI B.  GUPTA: When? 

SHRI H. P. SAKSENA: Our friends laugh. 
Yes, it is so easy to laugh, but it is very 
difficult to    work.      And    I 

would appeal to them to give up this 
obstructionist tendency, and come forward 
and help, and be a co-partner in the creation 
of this great temple. And I hope and wish and 
pray that this Plan will succeed, in spite of the 
obstructions that these friends are' placing in 
its way. 
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THE DEPUTY MINISTER FOR PLAN-

NING (SHRI S. N. MISKA): Mr. Deputy 
Chairman, I am really very glad to get this 
opportunity to speak to this House on a matter 
of such vital importance which has engaged 
the attention of this House and the other 
House. Sir, we in the Planning Commission 
and the Government have always been very 
particular about eliciting the advice of hon. 
Members, both in regard to the 
implementation of the present Plan as well as 
their ideas and suggestions, in the light of the 
experiences gained for the Second Five Year 
Plan. So, this opportunity has been 
particularly welcome from both points of 
view. And when I consider the points that 
have been raised during the course of the 
debate, I find that most of them are extremely 
helpful and useful. Some of the opinions 
expressed by hon. Members, although not so 
much related to the facts—and facts are as 
have been placed in the Progress Report—will 
go to enrich the perspective of planning for 
the country as a whole. Sir, the points raised 
have been too many and I am feeling a little 
bit afraid that it would be  difficult  for  me     
to  cover all  of 

them unless I proceed almost at a supersonic 
speed. But to be rather selective, I would be 
taking up only a tew points that seem to have 
engaged the attention of most of the hon. 
Members. In doing so, I would not be entering 
into any spirit of defence for those points or 
for those defects and deficiencies which have 
already been confessed in the Progress Report 
and I would like to remind the House that 
when the motion was made for the 
consideration of the Progess Report by my 
senior colleague, it was done in no spirit of 
placid self-congratulation. We placed, it 
saying that the country had done well—
perhaps pretty well—in regard to the present 
Five Year Plan. But we felt at the same time 
that we could have done better had all the 
factors in the economic situation of the 
country co-operated. By that I mean also all 
elements in the national life. Sir, I should like 
to ask hon. Members here in a spirit of 
humility whether we all, who claim to repre-
sent the people of India, have fulfilled our role 
in regard to the national development, whether 
we have discharged our responsibilities in 
regard to the First Five Year Plan? When I 
come to speak now, I don't come to speak on 
mere statistical figures because I have not got 
long innings in the present post. I speak as a 
man who has worked among the people and 
who has done something in regard to some of 
tne programmes that have been envisaged in 
the Plan. I would like to ask how many of us 
have really taken advantage of many of the 
provisions in the First Five Year Plan and, as 
representatives of the people, given lead to the 
people to take advantage of them? How many 
schools are there standing erect on the ditches 
that we have filled with our hands? How many 
roads have been opened up for which we have 
been responsible? These are the questions that 
I would like to ask my hon. friends in a spirit 
of intimacy. So I was saying that we could 
have— there is no doubt—derived much 
greater  advantage     »ut  of  the  First 
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Five Year Plan than we have been able to do. 
I am reminded of that line in one of 
Shakespeare's dramas: 

"The fault, Dear Brutus, is not in   our  
Stars  but   in  ourselves." 

For that, we have been responsible because I 
am reminded also of that Chinese saying: 

"When the whole nation sighs, there is a 
storm and when the whole nation bangs its 
feet, there is an earthquake." 

I submit, in all humility, Sir, that a great 
revolution could have been generated in the 
country even on the baais of the present Plan 
had only all the elements in the national life 
cooperated, and not viewed it in the spirit in 
which we generally look upon it—from the 
point of view of party considerations which 
have also certainly weighed in regard to the 
present Five Year Plan. Some hon. Members 
have very pertinently pointed out that the 
main sinews for the implementation of any 
Plan consisted in the enthusiasm and the spirit 
of the people. There is no doubt about it—let 
us by all means measure what has been 
achieved during the course of the present Five 
Year Plan period even by that standard. The 
working of the Plan in the first three years 
may have revealed many defects and gaps but 
it has shown beyond any shadow of doubt that 
the public contribution—the contribution of 
the people—in labour, money, materials etc., 
have far out-weighed the expenditure incurred 
by the Government in the Community 
Projects areas, in the National Extension 
Service Blocks, in the local development 
works. I don't know in fact but if these things 
are not the indicators of the great amount of 
public enthusiasm or spirit, then, what else 
are. Only recently, one of my friends who 
happens to be a man of different political 
persuasion and party—of Socialist 
sympathies—when he came to see me, he 
seemed to me a changed man and he was 
talking in a strain in which I had never heard 
him before.    Ho 

told me that he was absolutely convinced that 
during the next 10 years or so, the face of 
India was going to be changed. I was looking 
askance at him. What had happened during 
the interval of a few months? Sir, that friend 
of mine had happened to visit the Damodar 
Valley Corporation area and he came back a 
comple ely changed man. He had seen the 
prospect of irrigation water flowing in certain 
areas, the electricity coming in, the lands 
being levelled with bulldozers and he had felt 
that all those tracts of land were leaping into a 
new life. This is how the transformation in the 
country is taking place and it was therefore 
very apt that the Prime Minister reminded the 
other House the other day that he felt that the 
atmosphere in the country was invigorating. 
There was some vitality in the atmosphere. 
Sir, as one of the humble workers among the 
people, I have felt that vitality myself. Not 
having come to this House and not having 
occupied the present post but only as a 
humble worker, I have felt that radiance in the 
atmosphere, a new constructive spirit having 
been abroad. Sir, I don't know whether in 
regard to many of the points that have been 
made in regard to the formulation—the basic 
aspect of how the First Five Year Plan was 
formulated—it would be in the fitness of 
things for me to refer to them now. The 
Nation's Parliament had set its seal of 
approval to that and I don't want to enter into 
those points over again. But if some defects 
have shown themselves during the course of 
implementation. I don't think that any of them 
have not been pointed out in the progress 
report itself. So it is not to our edification that 
some of the defects and deficiencies have 
been pointed out by hon. Members during the 
course of the debate. They were not unknown 
either to the framers of the Plan or to the 
implementors of it. They are already placed in 
the Progress Report in all their clarity. 

Sir,  an important point was    made about   
the   food  production.     It   was 
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nauseam—J would not use that word ad 
nauseam if it is jarring to some of my hon. 
friends—but it was mentioned so many times 
by so many hon. Members. They said that it 
was mainly due to the benevolence of nature 
and not because of any efforts on the part of 
the Government. I don't hope that hon. 
Members are angry with nature on that 
account but I would like to point out what are 
our increases and where they occurred, and 
whether we have not made all the allowances 
about the goodness of nature, about the 
climatic factors ourselves. The increases 
which have occurred in Rajasthan, 
Hyderabad, Madhya Pradesh, and West 
Bengal are said to be mainly due to climatic 
factors! And this increase amounts to 6.3 
million tons. It would perhaps be reasonable 
to attribute 75 per cent, to the weather and 
only 25 per cent, or 1.6 million tons to the 
programme of production initiated by the 
Plan. I do not think hon. Members would 
grudge even this 25 per cent, increase as being 
due to the programme of greater agricultural 
production. 

Sum B. GUPTA: We have to make some 
reduction because ot the sample survey based 
on crop cutting. 

iaKi S. N. MISRA: I would also like to add 
that it would betray a little lack of science or 
rather the appreciation of science if we say 
that, all the fertilizer has gone in vain. We are 
going to have two fertilizer factories like the 
one at Sindri, or may be three of them. For, 
though initially we were confronted with a 
lack of demand for these fertilizers. now we 
are confronted with the problem of having too 
much demand and too little supply. We are 
not able to cope with the present demand. Is it 
Teally suggested by the hon. Members that all 
this fertilizer has gone in vain, that all the 
irrigational facilities which have been brought 
to the peasants have gone in vain, that the 
distribution    of    better    seeds and so 

many other facilities that have been given to 
the agriculturist have all gone in vain? If 
really all these things have gone in vain, 
ought we not to reconsider our views about 
the established way in which agricultural pro-
duction is being sought to be raised? Should 
we then require to have some other peculiar 
way of increasing our agricultural production 
than that adopted by other countries, other 
than even that which has been very much 
justified by the peasants themselves? So, I 
submit, we have already made all these 
considerations and allowances for climatic 
factors and the  net  result is quite 
satisfactory. 

SHRI  B.   GUPTA:    Proper  distribution 
of the land is an effective way. 

SHRI S. N. MISRA: I am coming-to that. I 
am also oarticular about land given to the 
tillers and I shall presently come to that point. 
I only want to make this point that in those 
States where the increase has occurred, we 
have already made that allowance for ail the 
benevolence of nature. After making all these 
consiaerations, the total Increase comes to 5.6 
million tons due to our production programme 
and I would like this figure to be rebutted, but 
not by way of wishful thinking. 

Then I would like to deal with some of the 
questions that were raised in regard to the 
increase in the national income. An important 
point was made regarding the reality of the 
rise in the national income, whether all that 
has been claimed is real or it is merely 
something fanciful. It was said that at 
constant prices, it would have been less tnan 
what is claimed. First I would like to give the 
figures. What are the figures of the increase in 
the income that has taken place? In 1948-49 it 
was—and I am mentioning the figures at the 
constant prices—for 1948-49 it was 246.9, for 
1949-50 it was 248.6 and in the same way, for 
1951-52 it was 251.7 and for 1952-53 the 
figure is 261.4 and we hope the figure for 
1953-54 which would be availaoie later 
would be greater still. It has been suseested 
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that much of this increase in income is due to 
agriculture. But before that, it was firstly said 
that there has not been so much of increase. 
Secondly it is being emphasised, as I said, that 
it was entirely r'ue to agricultural production. 
It was no doubt largely due to the increased 
agricultural production, because that is the 
reality of the present economic situation in 
India that about 50 per cent, of our national 
income is being generated in the agricultural 
sector. And all this increase that has occurred 
in agricultural production must have contri-
buted to the increase in the national income. 
But it is not entirely due to that cause. If it is 
said that even this increase is small, I would 
admit that from our standard also it is a small 
increase and we are not going to be 
complacent about it. We want to increase it as 
rapidly as possible. Hon. Members will 
doubtless realise that it is the first five points 
which are difficult to achieve and if we 
achieve the first five points, if we succeed in 
increasing the level now, then the next 
increase in the income will come almost with 
a snow-balling effect. That is the reality of 
economic thinking in this regard. And this 
shows definitely beyond any manner of doubt 
that we have broken the first crust and the 
progressive trend in our economy has already 
set in. Our economy was first a static econo-
my. It might even be called regressive 
economy. But now this trend of progress has 
already set in and we hope the increase in the 
national income would continue hereafter at a 
much faster rate. 

Then, Sir, the question of the stabilisation 
of the agricultural prices was raised. 

This question is certainly of greet 
importance to the farmer. I am a farmer 
myself, and a petty farmer at that, and I know 
to my cost what it has meant to my family and 
to the other villagers among whom I live. I 
am indeed very anifious along with my other  
gQlleajfuea   in  fhe Govern- 

ment that something should be done with 
regard to this matter. Our Government share 
the anxiety to a great extent of the hon. 
Members who have expressed their views in 
this regard, and we feel that agricultural prices 
must not be allowed to fall below a., certain 
minimum. There was an index of the fact of 
anxiety on the part of the Government only the 
other day— about a couple of days back, when 
Government announced its policy of 
purchasing coarse grains at reasonable prices. I 
would not like to take up, the time of the House 
now because the House knows all about that. 
Suffice it to say, it would thus be found that in 
this respect Government has not been 
complacent and the Government wants to do 
something positive about it and in fact it has 
already done something. 

I would like however, to go quickly to 
another point about which my hon. friend 
opposite was asking me, namely, whether 
Government was going to do anything about 
this matter of fixing _ ceiling on land holdings. 
Sir. this question of land policy is indeed, a 
very vital one and with it is linked. up in a 
sense the fate of about 29 to 30 crores of the 
population of this country who live in the 
villages. Even the whole country in a sense 
might be said to be concerned with it. 

The Planning Commission is rather 
determined in a way that the problem 
enunciated by  it  should be acted up- -to.    The 
House knows that a Central Committee on Land 
Reforms is functioning. It is constantly seized 
of the problem   and   is  constantly   reviewing 
the progress that is being made. There are 
difficulties that are being encountered.    Sir,  
recently,   a  decision   had ' been     arrived   at  
in   regard     to   the • census of land holdings  
and  cultiva, -tion and it was decided  that by 
the end   of  April   1955,   the   land   census 
should be complete.    Now, no one   in. this  
House,   I   think,     would   suggest that 
without this census of land holdings   and   
without   adequate   information, we can come 
into grips with the-. 
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on land. When we are going to have facts and 
figures based on this census by the end of 
April 1955, I think something -concrete 
would emerge. But even at the present 
moment, I would like to tell the House that all 
the States are working out a phased 
programme of land reforms and some of the 
States have already worked out necessary for 
ceiling on holdings. I do not think time would 
permit me to go  into  all these details. 

SHRI B. GUPTA: We would like to hear 
something about evictions. What are you 
thinking about evictions? 

SHRI S. N. MISRA: Yes, but let me finish 
this first. 1 do not think time would permit me 
to go into all the details about preventing 
evictions etc., but 1 would only like to men ii 
n the names of a few States that have taken up 
the work of fixing a ceiling on land holdings. 
In Hyderabad, for instance, a ceiling has 
already been fixed on all ryotwari holdings at 
4i family holdings. In Himachal Pradesh, the 
ceiling is 30 acres in one district and in 
Jammu and Kashmir the absolute limit on 
ownership is 22J acres. In West Bengal also 
the Government has been empowered to put a 
ceiling at 33 acres on khas land of persons 
who do not cultivate land themselves. I would 
not like to so into all the details about Assam, 
Travan-core-Cochin, Vindhya Pradesh and 
other States who have partially undertaken 
this question of fixation of ceilings. This 
problem has not been left untouched but a 
good deal of progress has been made. 

Now, I come to another problem. 
Probably, I would not be able to oblige my 
hon. friends on the other side by going into 
the details about the steps taken to prevent 
evictions of tenants but I can only say in a 
general way that very effective steps have 
been taken in most of the States fr. rrm »»TM   
'hn  eviction of tenants.    I 

would not go further due to lack of 
time. 

SHRI  B.   GUPTA: Certainly   not   in 
West Bengal. 

SHRI S. N. MISRA: I would now come to 
another problem. I think hon. Members are 
themselves responsible for not allowing me to 
concentrate my attention on a few important 
points because they have raised so many 
important points. I would, as I said, come to 
another important point raised in regard to the 
improvement of the administrative set up, 
particularly in relation to the implementation 
of the Plan. Sir, no one would doubt that this 
is a problem of paramount importance. For 
any effective implementation of the Plan, the 
administrative machinery must be geared to 
the task of implementation and hon. Members 
should realise that a number of steps have 
been taken in. this direction. First, I would like 
to ask hon. Members themselves as to whether 
they have not seen, at their district 
headquarters—in almost all the 328 districts 
of India—the District Development 
Committees functioning of which we here 
happen to be members? 328 District 
Development Committees are functioning 
throughout India and I would make bold to 
say, Sir, that this is a big step forward and that 
gives an opportunity, together with the 
organisation of National Extension Service 
and Community Projects for transforming the 
entire administrative set up. There the public 
representatives and the officials work shoulder 
to shoulder in the field, in the National 
Extension Service Blocks and in the 
Community Project areas. The distinction 
between the officials and the non-officials 
made out by certain hon. Members seems to 
be at the vanishing point. We should also 
realise that all these 328 District Development 
Committees have got the potentiality of 
functioning like the nuclei for planning from 
below about which certain hon. Members also 
talked. They said that planning must be from 
below. I submit these District 
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Development Committees can function as the 
bodies for planning from below. This is the 
place where all of us are represented and can 
do something about planning from below. 
Then again the officials and non-officials 
work together in the National Extension 
Service Blocks and in the Community Project 
areas. I would now like to point out about the 
steps at the State level. 

I   am also   looking   at   the   watch, 
Sir,  and I     hope  that  I  would     be 
finishing in   the  next  seven  or  eight 
minutes. 

At the State level, steps have been "taken 
to co-ordinate the developmental activities of 
all the departments and a Committee of State 
officials and a Committee of the Cabinet 
function everywhere. In the same way, here 
the National Development Council functions 
and now a Standing Committee of the 
National Development Council has been 
constituted. Sir, these are all steps to gear up 
the machinery of administration to the task of 
planning. 

Then, Sir, some hon'. Members mentioned 
about corruption and the necessity for 
eradicating it. Sir, there is no -•doubt that 
unless corruption is eradicated we cannot make 
much headway in the implementation of any 
Plan but it would  be  found that even  in this 
direction,    for    the    mobilisation    of 
•public    opinion    against    corruption, which   
is   peThaps   the   only   effective means for 
eradicating it, the Plan has made   some   
recommendations. It   was also the  suggestion     
of  the  planners i,hat' the Bharat  Sevak  Samaj  
should rbe  functioning   throughout   India. 
We do   hope   and  'believe   that   with   in  
creased planning consciousness in the people 
and also the new sense of responsibility   
amongst   the   officials   and 'the  watchful eye 
of  all the elements represented     in    the    
Bharat    Sevak Samaj,     the problem of     
eradicating •corruption  would  be easier. 

Sir, another point was raised which, I 
think, is allied with it. The hon. Member Mr. 
B. C. Ghose referred to it and said that it 
seemed that the Planning Commission, in 
certain cases, had not been able to take steps 
to make the States act up to its advice. Sir, we 
have absolutely no complaint to make against 
the States; we have worked so far, both the 
States and the Centre, in perfect unison in re-
gard to '.he implementation of the Plan. I can 
only say that there is always room for more 
co-operation but so far, we have not had any 
complaint to make in regard to cooperation 
from the States. A moment ago I referred to 
the fact that we have set up a Standing 
Committee which would be meeting now 
more often to ensure more effective co-
operation on all questions of major policies 
and programmes. 

Then, Sir, about the rate of investment also, 
certain points were raised. This is indeed a 
very important point, as to whether the rate of 
investment has been of the order which we 
had claimed in our Progress Report. 6 P.M. Sir, 
it is true that the rate of investment has been 
modest, but that was what we contemplated 
even at the time of the formulation of the Plan. 
This could not be helped in the initial stages. 
But the tempo of investment is progressively 
rising, and both in the public and the private 
sectors we find that we have absolutely no 
cause for disappointment, although we have 
no exact figures to adduce. My hon. friend. 
Pandit Kunzru mentioned that he would like to 
have more information in regard to investment 
both in the organised sector and in the 
unorganised sector of the private enterprise. 
Sir, we do not have much information, I 
confess, in this regard, but we are constantly 
trying to collect more information, and as the 
House knows, it is the function of the National 
Sample Survey Organisation to make enquir-
ies in this direction and also our Research 
Programme Committee, which   is   now  
functioning,   would   be 
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valuable   information   in   regard   to   many  
of   these points. 

Sir, then there is another point which 
Pandit Kunzru raised. He expressed doubts if 
the defects and the deficiencies which have 
been confessed to in the Progress Report 
would be remedied or made up in the near 
future. He seemed to be a little bit pessimistic 
about it. I can only say that things have been 
improving from year to year, as is evidenced 
in the Progress Report itself if the hon. 
Member would only take more care to read 
the Progress Report over again. As the House 
knows, the Planning Commission is now 
going to publish two Progress Reports during 
the course of a year. One Progress Report 
would be published six-monthly whiph would 
come out in January, by the end of January I 
nope. And I do believe that the next Progress 
Report would show sufficient signs of 
improvement and that would not warrant any 
pessimism on the part of hon. Members that 
defects are not being remedied. So I can say 
only that much in that  connection. 

Then, Sir, something about the question of 
unemployment I will have said and done. This 
question of unemployment, I cannot again 
refer to in details. It relates to the whole 
gamut of economy and I would not go into it 
but only refer to what the Finance Minister 
said in the other House about the ten year 
programme for the Second Five Year Plan and 
the ntxt for providing employment. 

SHRI B. GUPTA: Meanwhile what will 
they do? 

SHRI S. N. MISRA: TO answer this it calls 
for and I will have to go into many details 
which time does not permit me to place 
before the House just now. But 1 would again 
request hon. Members to go through the 
relevant chapter in the Progress Report itself 
and find out how many steps have been taken 
in this direction for meet 

ing the situation as it has been arising; from 
time to time and we think, that. we have done 
something although \\v have not done much 
to our satisfaction and we want to do more. 
That, ail depends upon accelerating the tempo 
of development in the country in all possible 
ways, and I think the Second Five Year Plan 
would express the determination of 
Government in unmistakable terms *that the 
tempo of development in the country would 
be raised and the unemployment situation in 
the country also tackled effectively. 

Sir, I have nothing more to say but. only to  
thank  the  House  for  all  the • useful   and   
helpful  criticisms   made, and I can only say 
that, taking into account  the  difficulties   in. 
which  the First  Five  Year  Plan  functioned  
and-also     the    social     and      institutional: 
obstacles,  th^patterns   of   behaviour,, the 
attitudes of mind  and  ail  that it. encountered   
in   the   initial   stages,   it would be 
recognised that, it has been, able  to  usher  in  
the  country  a  new climate of hope, faith and 
confidence about the future. 

MR.   DEPUTY  CHAIRMAN: I   will, put  
the  amendment  to  the  vote. 

The question is: 
"That  at the end of the motion*, the 

following be added, namely:— 

'and  having considered  the  same-the 
House approves of it.'" The motion was 
adopted. 

MR.   DEPUTY  CHAIRMAN: Now   I. will  
put  the  Resolution  as  amended.. The  
question  is: 

"That the Progress Report of the Five 
Year Plan for the year 1953-54.-be   taken  
into     consideration,   and having    
considered    the    same    the-House 
approves of It." The  motion was  adopted. 
MR.    DEPUTY    CHAIRMAN:    The-

House stands adjourned sine die. 
The House then adjourned-sine 

die at eight minutes past six of the 
clock. 


